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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
NEW DELHI, WESTERN ZONE, BENCH AT PUNE
ORIGINAL APPLICATION NO. 33 OF 2021

Mr. Tanaji Balasaheb Gambhire ... Applicant
Vs
Union of India through Moef& CC&Ors.

... Respondents

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT
NO. 16 & 17;

I, Ganesh Kondhalkar, aged years 36, the Authorised Signatory of
the Respondent Nof6, having office address at 929, Mantri House,
First Floor, Fergusson College Road, Shivajinagar, Pune 411004,

do hereby solemnly affirm and state as under:

1, I am the Authorized Signatory of the Respondent No.16 &
17, having my address as mentioned above and I am
competent, authorized, and able to depose the present
Affidavit. I have perused and made myself conversant with
the contents and record pertaining to the present Application
and I am otherwise, well aware of the facts and circumstances
of the present case from personal knowledge as also office
records and thus, competent to depose the same. I say that I

am filing the present Affidavit in Reply for the limited
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purpose of opposing the reliefs as sought for by the
Applicant. 1 crave leave to file a further detailed
affidavit/additional affidavit along with supporting

documents if the circumstances so warrant.

At the outset, I deny each and every averment made in the
present Application which is contrary to and/or inconsistent
with that which is stated in the present Affidavit and humbly
submit that nothing contained in the Memo of Application
shall be deemed to have been admitted by or on behalf of the
Respondent No.16 & 17, merely for want of specific traverse.
I clarify and submit that the averments made herein are in the

alternative and without prejudice to one another.

I state and submit that Respondent No.16 & 17 has raised
issues regarding maintainability of the present Original
Application by filing an Interlocutory Application. The
Respondent No.16 & 17 has raised the following objections
with regards maintainability of the captioned Original

Application;

3.1. Limitation with regards filing of the captioned

Original Application;
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3.3. Non-Joinder of necessary parties;

3.4. Plural remedies;

4. The Respondent No. 16 & 17 adopts the stand taken in the
said Interim Application and submits the present reply is
made without prejudice to the contentions raised in the IA.
However, the issues of maintainability raised in the IA have
not been reproduced in the present reply to prevent repetition
and for the sake of brevity, the IA maybe read as a part and
parcel of the present reply. In light of the facts and law stated

herein-above, the Respondent No. 16 & 17 states that this

Hon’ble Court ought to first decide the issue of
maintainability and dismiss the captioned Original
Application at the threshold without going into the merits of
the Application, as the same is not maintainable as per the

extant applicable law.

Sx Without prejudice to the afore-said preliminary objections,
the Respornident No.16 and 17 prefers the present Affidavit in
Reply to address issues that have been raised in the captioned
Original Application on merits and to place the correct facts

on record.
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The Respondent No.16 and 17 states that on reading the
captioned Original Application in its entirety, it is clear that
the Original Applicant has raised the following allegations

qua the said project;

a) The Respondent No.16 and 17 has carried out the
construction beyond the scope of and/or without

obtaining the Environment Clearance,

b)The Respondent No. 16 and 17 has carried out
construction in violation to the Consent to Operate and

Consent to Establish with respect to the said project;

c) Allegations with respect to non-installation of rain-

water harvesting system;

d) Allegations with respect to illegal ground water

extraction;

. ¢) Allegations with respect to non-installation of Solar

Panels;

f) The Respondent No. 16 and 17 has not carried out

plantation as per extant law;

g)Allegations with respect to sewage, waste

management system,
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h) Allegations with respect to the non-preservation of top
soil, illegal cutting of hills and excavation;
i) Allegations with respect to illegal operations of DG

Sets;

BRIEF BACKGROUNDS OF THE RESPONDENT NO.16 & 17:

AAR},.

”” ,DH\R

The Respondent No.16 & 17 is M/s. Xrbia Developers
Limited and M/s Xrbia Hinjewadi Developers Private
Limited, respectively, which are a part of the Xrbia group
which is involved in the business of Real Estate in or around
the state of Maharashtra for the last several decades. Xrbia
combines the desire for onsite amenities with the need for
affordability, and our townships come with community
centres, swimming pools and commercial complexes. With
the global affordable housing shortage expected to worsen in
the coming years, Xrbia is ready to change the traditional
way in which housing has been defined across the world. As
a part of their business, the Respondent No.16 & 17 took up
developing a purely residential project under the name and
style “Xrbia Hinjewadi Special Township” Sector R 22 to
R28 and Sector r 29 at S No. 38/2 and others, Village Nere-

Duttawadi, Taluka- Mulshi, District Pune (“said project”).
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The Original applicant has filed the captioned original
application alleging various violations of with respect to the

said project.

BRIEF BACKGROUND OF THE SAID PROJECT;

8. The Respondent No.16 & 17 has obtained the following
permissions with respect to the said project;
8.1. On 20" January 2006, the Respondent Nos. 16 and 17

obtained sanction plan with respect to the said project.

8.2.  On 27th December 2006, the Respondent Nos. 16 and
17 obtained environment clearance with respect to the
said project. Hereto annexed and marked as Exhibit-

A is a copy of the environment clearance dated 27th

December 2006.

8.3.  On 10th April 2006, the Respondent Nos. 16 and 17
obtained consent to establish with respect to the said
project. Hereto annexed and marked as Exhibit-B is
a copy of the consent to establish dated 10th April

2006.

8.4. On 8" June 2006 the Respondent No.s 16 and 17

obtained location clearance with respect to the said
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project from the state of Maharashtra. Hereto marked
and annexed as Exhibit B-1 is a copy of the location

clearance dated 8" June 2006.

On 8th July 2009, Respondent Nos. 16 and 17,
obtained consent to establish with respect to the said
project. Hereto annexed and marked as Exhibit-C is a

copy of the consent to establish dated 8th July 2009.

On 7th July 2010, the Respondent Nos. 16 and 17

obtained NA order with respect to the said project.

On 31st March 2012, the Respondent Nos. 16 and 17

obtained NA order with respect to the said project.

On 10th September 2012, the Respondent Nos. 16 and

17 obtained NA order with respect to the said project.

On 8th November 2013, the Respondent Nos. 16 and
17 obtained revised NA order with respect to the said

project.

On 5th June 2014, the Respondent Nos. 16 and 17
obtained revised NA order with respect to the said

project
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8.11. On 29th December 2015, the Respondent Nos. 16 and
17 obtained revised NA order with respect to the said

project.

8.12. On 30th September 2016, the Respondent Nos. 16 and
17 obtained development permission and
commencement certificate with respect to the said
project from PMRDA. Hereto annexed and marked as
Exhibit-D is a copy of the de development permission
and commencement certificate dated 30th September

2016.

8.13. On 20th October 2016, the Respondent Nos. 16 and 17

obtained development permission and commencement
certificate with respect to the said project from
PMRDA. Hereto annexed and marked as Exhibit-E is
a copy of the development permission and

commencement certificate dated 20th October 2016.

8.14. On 7th November 2016, the Respondent Nos. 16 and
17 obtained completion certificate with respect to the

said project. Hereto annexed and marked as Exhibit-F
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is a copy of the completion certificate dated 7th

November 2016.

On 27th January 2017, the Respondent Nos. 16 and 17
obtained completion certificate with respect to the said
project. Hereto annexed and marked as Exhibit-G is a
copy of the completion certificate dated 27th January

2017

On Ist February 2017, the Respondent Nos. 16 and 17
obtained part completion certificate with respect to the
said project. Hereto annexed and marked as Exhibit-

H is a copy of part completion certificate dated st

February 2017.

On 11th September 2017, the said project was
conveyed to the society formed with respect to the said
project. Hereto annexéd and marked as Exhibit-I is a
copy of society registration certificate dated 11th

September 2017.

9. The Respondent No.16 & 17 has completed the construction

of 29 buildings in the said project, obtained Occupation

Certificate, formed a society, transferred/conveyed flats to
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the respective 3120 members through the society. Hereto
marked and annexed as Exhibit J is a copy of the list of

members/flat owners in the said project.

10. The Respondent No. No.16 & 17 has spent substantial
amount of money till date in carrying out construction of the

said project.

THE RESPONDENT NQO.16 AND 17 HAS CARRIED OUT THE
CONSTRUCTION BEYOND THE SCOPE OF AND/OR WITHOUT
OBTAINING THE ENVIRONMENT CLEARANCE;

11.Respondent No.16 & 17 states that in or around the year
2005-2006, it envisaged developing a purely residential
project being the said project at Sector R-29 and Sector R-22
to R-28 at S No.s 38/2 and others, Village Nere, Dattawadi,

Taluka Mulshi, District Pune.

12.0n 27" December 2006 the Respondent No.16 & 17 obtained

Environment Clearance for the said project for a plot area of
97.28 ha (Exhibit A). The said Environmental Clearance was
for the purpose of developing 1000 bungalows admeasuring

about 48.6 Ha. constructed area.
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13.0n 2™ December 2011, the Respondent No.16 & 17 applied
for Environmental Clearance with respect to the said project.
Hereto marked and annexed as Exhibit K is a copy of the
Application dated 1St December 2011 made by the
Respondent No.16 & 17 for grant of the EC with respect to

the said project.

14.The aforesaid Application was considered by the SEAC in its
60" Meeting wherein the SEAC. However, as the
Respondent No.16 & 17modified the construction plan, the
said Application for grant of Environment Clearance was not

pursued.

15. In or around the year 2012 the Respondent No.16 & 17
owing to the market conditions decided to modify the plan of

developing 1000 bungalows and decided to construct

residential buildings. Accordingly, the Respondent No.16 &
17 obtained Development Permission and Commencement
Certificate from the Collector office on 10™ September 2012

for carrying out construction on Sector R-22 to Sector R-28.

16.0n 12 June 2013, the Respondent No.16 & 17 applied for

Environmental Clearance for carrying out the proposed
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modified construction on Sectors R-22 to R-28 and Sector-
29. However, as the Respondent No.16 & 17 modified the
construction plan, the said Application for grant of

Environment Clearance was not pursued.

17.0n 20" October 2016 the Respondent No.16 & 17 obtained
Development Permission and Commencement Certificate
from the Pune Metropolitan Regional Development
Authority (“PMRDA”) for carrying out construction in

Sector 29.

18.0n 16™ February 2022 the Respondent No.16 & 17 have
applied for grant of Environment Clearance in terms of the
Office Memorandums dated 14" March 2017, 9" September
019, Standard Operating Procedure dated 7% July 2021,

Judgment of the Hon’ble Apex Court dated 9" December

2021 in Electrosteels Lts. Vs Union of India & Ors. and
Office Memorandum dated 28" January 2022 with respect to
the said project. Hereto marked and annexed as Exhibit- |_

is a copy of the Application for Environmental Clearance

dated 16" February 2022.
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19.0n 30™ March 2022 the said project was considered by the
SEAC in its 137" meeting. Hereto marked and annexed as

Exhibit Mis a copy of the 137" Minutes if meeting of SEAC.

20.The Respondent No.16 & 17 states that it has scrupulously
followed the procedure for grant of Environment Clearance

and is in the process of receiving the same.

THE RESPONDENT NO.13 DOES NOT HAVE VALID CONSENT
TO OPERATE AND CONSENT TO ESTABLISH WITH RESPECT
TO THE SAID PROJECT;

21.  The Respondent No.16 & 17 states that the said project is a
purely residential project. It is well settled principle of law
that the provisions relating to obtaining consent to establish
and consent to operate under the Water (Prevention and
Control of Pollution) Act, 1975 (“Water Act”) and the Air

(Prevention and Control of Pollution) Act, 1981, (“Air Act”)

is not attracted with respect to a pure residential project as
the same is not an industry, operation and/or process within
the meaning of the aforesaid two Acts. Therefore, there is no
requirement of obtaining Consent to Establish and/or

Consent to Operate with respect to pure residential projects.
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Without prejudice to what is stated hereihabove, the
Respondent No.16 & 17 states that the allegations with
respect to not obtaining consent to operate, consent to
establish with respect to the said project is completely false,
frivolous and baseless. The Respondent No.16 & 17 has duly
obtained Consent to Establish (“CTE”) prior to commencing
construction on 10" April 2006 and 8" July 2009, the same

is annexed hereinabove.

Therefore, the Respondent No.16 & 17 states that it has valid
and subsisting CTE and the allegation of the Original
Applicant with respect to the same is completely false and

bogus.

i ALLEGATIONS WITH RESPECT TO NON-INSTALLATION OF

1A
il RAIN WATER HARVESTING SYSTEM

24.

The Respondent No.16 & 17 states that the allegations with
respect to non-installation of rainwater harvesting system is
completely misplaced. The Respondent No. 16 and 17 state
that none of the permissions obtained with respect to the said
project impose a condition to install rain-water harvesting

system.
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ALLEGATIONS WITH RESPECT TO ILLEGAL GROUND

WATER EXTRACTION AND GROUND WATER TESTING;

25,

Allegations with respect to ground water extraction is
completely faise, frivolous and misplaced. The Respondent
No.16 & 17 siates that it has never extracted ground water
with respect to the said project. At the time of construction,
the Respondent No.16 & 17 has used tanker water. Hereto
marked and annexed as Exhibit-Nis a statement of the
payments mafle by the Respondent No.16 & 17 to water
tanker service provider. Therefore, as the Respondent No.16
& 17 has never extracted and/or utilised ground water, there
is no questi01l1 of the Respondent No.16 & 17 illegally

extracting ground water.

ALLEGATIONS WITH RESPECT TO NON-INSTALLATION OF

SOLAR PANELS:

26.

The Respondent No.16 & 17 states that the allegation of the
Original Applicant that the Respondent No.6 has not
provided for solar system to conserve energy completely

misplaced. The Respondent No. 16 and 17 state that none of

the permissions obtained with respect to the said project

impose a condition to install solar panels.
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THE RESPONDENT NO.16 & 17 HAS NOT CARRIED OUT
PLANTATION AS PER EXTANT LAW;

27. The Respondent No.16 & 17 states that the allegation with
regards plantation is completely false, frivolous and baseless.
The Respondent No.6 being an environment conscious
company has planted adequate trees and plants. Hereto
marked and annexed as Exhibit-O are copies of the
photographs showing the trees and plants planted by the

Respondent No.6 in the said project.

ALLEGATIONS WITH RESPECT TO SEWAGE, WASTE
MANAGEMENT SYSTEM AND POLLUTION MONITORING
SYSTEMS.

28.The Respondent No.16 & 17 states that the allegation with
regards non installation of Sewage Treatment Plant is

completely false, frivolous and baseless. The Respondent

No.16 & 17 has duly installed Sewage Treatment Plant with
respect to the said project and the same is functional. Hereto
marked and annexed as Exhibit-P are copies of the

installation certificate and reports of the STP.
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ALLEGATIONS WITH RESPECT TO THE NON PRESERVATION
OF TOP SOIL, ILLEGAL CUTTING OF HILLS AND
EXCAVATION;

29.The Respondent No.16 & 17 states that the allegation with
regards non preservation of top soil is completely false,
frivolous and baseless. The Respondent No.16 & 17, as a
matter of practise, even in the said project has used the top
soil for developing the land scape in the said project. In the
present project, the Respondent No.16 & 17 have used the
debris and excavated top soil for landscaping and backfilling
and levelling of the plot. Hereto marked and annexed as

ExhibitQ are photographs of landscaping evidencing the use

A _# of top soil by the Respondent No.16 & 17 with respect to the

said project.

ALLEGATIONS WITH RESPECT TO ILLEGAL OPERATIONS
OF DG SETS

30.The Respondent No.16 & 17 have installed two DG Sets in
the said project. The Respondent No.16 & 17 state that the
DG sets are environment compliant and are procured from
authorised dealers who ensure the DG sets are compliant with
the extant environment laws, including regulating the noise

pollution. Hereto marked and annexed as Exhibit- R is a
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copy of the photograph of the DG set and certificate of the

DG set.

31.In light of the facts stated hereinabove, the Respondent No.16
& 17 states that this Hon’ble Tribunal ought to dismiss the
Original Application with exemplary costs on the Original
Applicant for not satisfying his; a) credentials; (b) the prima
facie correctness or nature of information given by him; and
(c) the information provided in the Application are not vagué
and indefinite. The information in the Original Application
should have at leést shown the gravity and seriousness

involved. A party ought not to be allowed to indulge in wild

and reckless allegations besmirching the character of others;
and/or harass any citizen under the garb of Petition filed in
the interest of Environment; and/or be permitted to pursue
mischievous petitions seeking to assail, for oblique motives,
Justifiable actions carried out as per extant law. In such cases
the Tribunal ought to be extremely careful to see that under
the guise of redressing a public grievance, a party is not

abusing the process of law as sought to be done in the instant

case.
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32.Respondent No.16 & 17 states that the answering
Respondent will not be dealing with the Original Application
in seriatim more particularly since the entire bogey of
allegations and contentions raised in the Original Application
have been dealt with anc answered in terms of the above. The
Respondent No.16 & 1’], however, expressly craves leave to
file an additional Afﬁdavit dealing with the Memo of
Applicationina paragraph-wise manner, if the circumstances
so warrant. Nothing shall be deemed to have been admitted
by the present Responcgnt, unless expressly admitted herein,

merely for want of specific traverse.

33.Respondent No.16 & 17 states that the issues and grievances
raised by the Originai Applicant stand fully answered in
terms of all that is statéd hereinabove and thus, the Original
Applicant has failed to make out a cogent and compelling

case for grant of any reliefs by this Hon'ble Tribunal.

34.The Respondent No.16 & 17 further submits that the
answering Respondent has filed a Miscellaneous
Application/Interlocutory Application seeking dismissal of
the Original Application challenging the maintainability of

the same. Respondent No.16 & 17 states and submits that this
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Hon'ble Tribunal be pleased to decide such Application at the

outset prior to proceeding further in the Original Application.

35.The Respondent No.16 & 17 submits that the Original
Applicant has presented a case, replete with bald allegations,
surmises and conjectures and has failed to make out a cogent
and compelling case for grant of reliefs by this Hon'ble

Tribunal.

36.In the premises therefore, the answering Respondent submits
that the Original Application be dismissed by this Hon'ble

Tribunal with the imposition of costs.

Solemnly affirmed at Pune )

Dated this ___th day of January 2023 )

Before me,

Advocates for Respondent No.16 & 17
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By Speed Post
No. 21-183/2006-1A -l
Government of India

Ministry of Environment and Forests
{I.A. Division)

Paryavaran Bhawan,

: CGO Complex, Lodhi Road

New Delhi 110003

Dated: December 27,2006

To
Mr. Rahul R. Nahar
N/s Eiffe] infocity Pvt. Ltd.

125/6/7, Patil Plaza,
First Floor, Near Mitra Mandal Chowk,
Pune-411009

Subject:Environmental Clearance for construction of proposed township

“Sllicon Cify" at Vill.. Dattawadi, Tal. =Muishi, Distt.« Pune,
Maharastra.

Sir,

I am directed to refer to your application seeking prior environmental
clearance for the above project under the EIA Notification 1894 as amended
on July 7, 2004. The above proposal has been appraised as per prescribed
procedure on the basis of the mandatory documents enclosed with the
application viz,, the Quastionnaire, E|A, EMP, Public Hearing proceedings
and the additional clarlfications -furnished in response to the observations of
the Expert Appraisal Committee (EAC) constituted by the competent authority
in its meeting held on 13-14 Cctober, 2008.

2. The project proponent is proposing for development of township
“Siticon City" at Vill.- Dattawadi, Tal. -Mulshi, Distt.- Pune, Maharastra. The
project invalves development of township on a total plot area of 97.28 Ha. The
township witl have 1000 plots which will be sold to individuals for construction
of bungalows. Total area for construction as per approved plan is 48.64 Ha
Total water requirement will be 80 cu. m, /day and total wastewater generated
will be appx. 38 cu. m./ day. A common sewage treatment plant will be
provided to treat sewage. The solid waste generation will be 1.0mtd. The
solid waste management will be entrusted to a private operator. However,
composting of biodegradable compenent will be encouraged.

3. The ElA report submitted along with the application predicts that the

impact of the project on the air.quality will be negligible. There will be slightly
adverse impact on air quality and soil quality during construction phase. There
will be no negative impact on water guality of the recsiving water body during
construction as well as operation phase. There will-be positive impact on land
use pattern due to landscaping and greenbelt development. Plantation of
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trees and development of recreational area, surrounding area will have
positive impact on overall land use.

4. The EAC after due consideration of the relevant documents submitted by
the priject proponent, responses to the public concerns expressed during the
public hearing and additional diarifications furnished in response to its
observations have recommended the grant of environmental clearance for the
project mentioned above- subject to compliance with the EMP and other
stipulated conditions. Accordingly, the Ministry hereby accords necessary
- environmental clearance for the project subject to the strict compliance with
the specific and general conditions mentioned below:

PART A- SPECIFIC CONDITIONS

. ~ Construction Phase

i All required sanitary and hyglenic measures should ‘be in place before

starling _ construction -activities; and to be maintained throughout the
construction phase.

il Soil and ground water samples will be tested to ascertain that there is

no threat to groundwater quality by leaching of heavy metals and other toxic
contaminants.

iii, A First Aid Room will be provided at the project site both during
construction and operation of the project.

iv. Adequate drinking water and sanitary facilities should be provided for
construction workers at the site. The safe disposal of wastewater and solid
wastes generated during the construction phase should be ensured.

V. Disposal .of muck including excavated material during construction
phase should not create any adverse effects on the neighboring communities
and be disposed off taking the necessary precautions for general safety and
health aspects of people. ' '

i, Diesel power generating sets used during construction. phase should
be of ‘enclosed type" to prevent noise and should conform to rules made
under Environment (Protection) Act 1986, prescribed for air and noise
emission standards.

Vil Ambient noise levels should conform to residential standards both
during day and night when measured at boundary wall of the premises.
Incremental pollution loads on the ambient air and noise quality should be
closely monitered during construction phase.

vili  Vehicles hired for bringing constructicn material at site should be In
good condition and should have valid “poliution under check"(PUC) certificate
and to conform to applicable air and noise emission standards.
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ix  Construction spoils including bituminous material and other hazardous
-materials must not be allowed to contaminate watercourses and the dump
sites for such material must be secured so that they should not leach into the
ground water.

X - Any hazardous waste generated dur}ng construction phase should be

disposed of as per applicable Rules & norms with necessary approvals of the
Maharashtra State Pollution Control Board

xi Regular supervision of the above and other measures for monitoring
should be in place ail through the construction phase so as to avoid
disturbance to the surroundings.

“Il.  Operation Phase

The environmental clearance recommended to the project is subject to the
specific conditlons as follows:

i Necessary permission of competent authority shall be taken to store
diesel in the premises for operation of DG set..

ii, Diesel power generating sets proposed as source of back up power for
lifts and common area illumination should be of “enclosed fype” and conform
to rules made under Environment (Protection) Act 1986, prescribed for air and

"noise emission standards as ‘per CPCB guidelines. Exhausts should be
discharged by stack, raised to 4 meters above the rooftop.

iii. Curing nig’htﬂme"-the nolse levels measured at the boundary of the
building shall be restricted to the permissible levels to .comply with the
prevalent regulations.

iv.  Noise barriers should be.provided at appropriate locations so as to
ensure that the noise levels do not exceed the prescribed standards.

v, Weep holes in the gompound walls shall be provided to ensure natural
* drainage of rainwater in the catchment area.

vi. . The sewage treatment plants should be certified by an independent
expert for efficiency as well as adequacy and should submit a report in this
regard to the Ministry before the project is commissioned for operation. The
wastewater should be treated to tertiary leve! and after treatment reused for
flushing of toilets and gardening. Discharge of treated sewage, if any, shall

conform fo the norms & siandards prescribed by Maharashira State Poliution
Control Board.

vii.  Oil & Grease trap shall be provided fo remove oil and grease from the
- sUrface run off and suspended matter shall be removed. in a settling tank
before its utilization for rainwater harvesting.

S}
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viil, The solid waste generated should be properly collected & segregaied.

Wet garbage should be composted and dryfinert solid waste should be
dispased of far land filling,

ix  Any hazardous waste including biomedical waste should be disposed of
as per applicable Rules & norms with necessary approvals of the Maharashtra
State Poliution Control Board.

X The green belt design along the periphery of the plot shall achieve
attenuation factor conforming to-the day and night noise standards prescribed
for residential land use. The open spaces inside the plot should be suitably
landscaped and covered with vegetation of indigenous variety.

xi [hcremental pollution loads on the ambient air quality, hoise and water
guality shouid be pericdically monitored after commissioning of the project.

xii. The ground water levels and its quality should be monitored regularly.

XA Reporf on the energy conservation measures should be prepared
incorporating details about building materials & technology, R & U Factors etc
and submitted to the Ministry in three months time.

Xiv. The values of R & U-for the building envelope should meet the
requirements of the hot & humid climatic location. Details of the building
envelope should be worked out and furnished in three months time.

PART - B. GENERAL CONDITIONS

0 The environmental safeguards contained in the EIA Report should be
implemented in letter and spirit.

iy . Provision should be made for the supply of kerosene or cooking gas
and pressure cooker to the laborers during construction phase.

i All the laborers to be engaged for construction works should be
-screened for health and adequately treated before the issue of work permits.

iv) 6 monthly monitoring reports should be submitted to the Ministry and
its Reglonal Office.

5. Officials from the Regional Office of MOEF, Bhopal who would be
menitering” the implementation” of environmental safeguards should be: given
full cooperation, facilittes and documents./ data by the project proponents
during their inspection, A-complete sat of ali the documents submitted to
MoEF should be forwarded to the CCF, Regional office of MOEF, Bhopal.

6. Inthe case of any change(s} in the scope of the project, the project would
require a fresh appraisal by this Ministry.
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7. The Ministry reserves the right to add additional safeguard measures
subsequently, if found necessary, and to take action including revoking of the
environment clearance under- the provistons of the Environment (Protection}
Act, 1986, to ensure effective implementation of the suggested safeguard
measures in a time bound and satisfactety manner.

8. All other statutory clearances such as the approvals for storage of
diesel from Chief Cantroller. of Explosives, Fire Department, Civil Aviation
Department (If required), CRZ Regulations etc, shall be obtained by project
proponents from the compstent authorities.

9. A copy of the environmental clearance letter would be marked to the
local NGO(s), If any, from whom suggestion/representation were received at
the time of pubiic hearing. :

10.  The project propohent should advertise in .af least two local
MNewspapers widely circulated in the region, one of which shall be in the
vernacular language informing that the project has been accorded
environmental ¢learance and copies of clearance letters are available with the
Maharashtra State Pollution Control Board and may also be seen on the
website of the Ministry of Environment and Forests at http:/iwvww . envior.nic.in.
The adverisement should be made within 7 days from the day of issue of the
clearance letter and a copy of the same should be forwarded to the Regional
office of this Ministry at Bhopal.

11. These stipulations ‘would be enforced among others under the
provisions of the Water (Prevention and Control of Pollution) Act, 1874, the Air
{Prevention and control of Pollution) act 1981, the Environment (Protection)
Act, 1988, the Public Liability (Insurance) Act, 1991 and EIA Netification,2006.
12. The projsct authonty will enter in to MOU with all buyers of the property,
flats/shops etc. to ensure operatson and maintenance of the assets handed
over to the soclety formed by the residents/owners of the buildings.

(K.C. RATHORE)
Additional Director (1A}
rathore2?@yahoo.com

Tele: 24368526

Copy to:-

1. The G&ecretary, Department of - Environment, Government of
Maharashtra, New Administrative Building, 15" Floor, Opp Mantralaya,
Mumbal. .

2. The Member Secretary, Maharashtra State Pollution Control Board,

Kalptaru Point, 3 " Floor, Near Sion Circle Opp. Cine Planet Cinema,

Sion(E), Mumbal.

‘The CCF, Regiona! Office, Ministry of Environment & Forests, Bhopal.

IA - Division, MOEF, New Delhi - 110001,

Guard file.

oo

(K. C. RATHORE)
Additional Director ({A)
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MAHARASHTRA POLLUTION CONTROL BOARD

B 24020781/24010437

.o 1 24024068

7‘&“‘8“"4 .
http//mpcb.mah.nic:in
e- mait_ mpcb@vsnl.net

KALPATARU POINT, 3% & 4™ floor,
Opp: Clnephsnet Near Slon Circle,
. Sion (East), MUMBAI : 400 0.22

.ORANGEI/LSI ) ‘ ) Date: /0/4,’2006.
" Consent No. BO/RO (P&P)/ 3 é [/ .

Consent to Establish is- granted to M/s. Nahar's. Silicon City, »
: . Village Dattwadi Nere,
L Marunji Talegaon Rd Tq. Mulshl,
* IR ‘Dist: Pune .

located. in the area declared under the provisions of Water Act (P&CP) 1974, Air Act (P&CP), 981 and
Authorization under the provisions of H.W (M & H) Ruies and amendments theretd subject to the provisions of
the Acts and the 'Rules and the Orders that may be made further and subject to the following terms and
conditions :-

@,& 1. The Consent to Estabhsh is issued to M/s. Nahar s Silicon C|ty,
Vlllage Dattwadi Nere,
-Marunji Talegaon Rd,, Tq. Mulshi,
--Dists Pune

For development of Iand/plot as new. constructlon activities named as M/s Nahar's Sificon City, Village
Dattwadi Nete, Marunji Talegaon Rd.;Tq. Mulshi, Dist: Pune on 97.28 Ha including utilities and services such
as commercial/educational/health -and recreatnon amenmes etc. as per construction commencement
certificate issued by !ocal body. .

2. CONDITION UNDER'WAT:ER ACT - .

(i) The daily quantity of (a).sewage effluent from-above. construction project including ‘(b) waste water from
swimming tank/water-sports shall not exceed 40 cubic meters per day .

(i) Sewage Effluent Treatment : The Applicant shall provxde a comprehensive sewage treatment plant as is

warranted ‘with-referenc fluent quality.and cafresponding mode of disposal‘and operate and maintain the
same contmuously s0.as. to achieve-the qualxty of treated: effluent to the following standards:-

PARAMETERS 1 lelt_ ] Slandards for sub- sireams _
@ s (A) (8) | Unit

pH .. In between 55t09 71085
Suspended Solids : Not.to exceed 100 10 mg/!
B8.0.D.3days27C Not to exceed 30 110 mg/l
Oil & Grease - Not to-exceed 10 NIL mg/l.
Dissolved Phosphates (as P). | Notto exceed 5 5 mg/l
Dissolved.Oxygen 3 |'Not-less than 5 5 . 4. mgll
R: Chloring . Nottoexceed j 01 _  [01 .. |- Mgn‘.

(i) Sewage effluent Disposal:=
Dornestic treated efflue fall be dlsposed of on: Iand for gardenmgl irrigation/ lawns/ tree-plantations within
own. premises. Excess: treated sewage' effluent shall be disposed into to under-ground drainage scheme
provided by local body. In no case, effluent shall find:its way to any water body diréctly/indirectly at any time.

it T
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(iv) Non-Hazardous Sciid Waste -

The 'otal quantlty shall not exceed 360 Kg per day and shall be segregater! and treated ¢ ‘ollows:-

Sr | Type of Segregated solld I-Quantity [ Treatment Dlspo.;
waste ‘Kglday )
1 | Organic Invessel Composting at Self-use
-1 180 site only )

2 | lnert Segregation At approvad landfill
3 | Paper Packing .. 180 Segregation |:Sale -

4 | Rubber - ] Segregation . | Atapproved landfill
.5 | Glass, : Segregation Sale

6 Mlscenaneou‘ (STP Sludge) o Segregation Sale/At .. “oroved

. landfill

Other Conditions:-

All activities shall he in. resonance with the provisions of Indian Forest Act, 1927 (5 of 1927), Forest
(Conservation) Act, 1980 (69 of 1980) ‘and Wildlife (Protection) Act, 1972 (53 of 1972), 7. RZ notification, and
special notifications published for Dahanu, Murud Jangira, Matheran and’ Mahables'..var area wherever
applicable and all the Environmental Statutes and Instruments. :

This Consent to-Establish is‘issued only for eveloping Construction Project purposes.

No quarrying-activities shall be commenced in the'area unless appropriate permissions are obtained for a
limited quarrying material required for-:construction of local residential-housing and traditicr.:! road
maintenance work, provided that such quarrying is-not done on Forest-Lands and the mat«:al is not
exportad to the outside area.’

There shall be no felling of trees whether on Forest, Govcrnment Revenue or Private i :nds except as per
prevaiing Rules.

Extraction. of Groundwater for the residential compléx shall require prior permission of the :late Ground
Water Authority or other re)evant -authorities, as applicable; .

Near the actlvmes that are related to water (like actrvsty of water parks, water sports) and/or in the vicinity of
lake, Dissolved Oxygenishall not be less than 5 mg/hter

In order to ensure that the water from this residential complex do not enter into outsi.. : environment, the
nallag crossing the townshm/complex premises, shall be lined, covered and made water ii.:1t by the applicant
within the premises with-intermittent inspection of chambers following good engineering :.ractices as per the
regulations of local body. This management shall be such as also to help in excluding the external poliutants
degrading the internal enviranment of residential complex.

The Applicant shall prepare lﬁabageme’rjt plan for water harvesting, roof-water reclamatic: ., water/storm water
conservation arid-implement th‘e same:before handling over of complex for occupation.

The Applicant shall draw. plans for the.;.segregatxon of solid wastes into biodegradable an. non-biodegradable
components. The biodegradable ' ma "'na! shall be recycled through:scientific;in-house :w:imposting with the
appro»al of Jocal body and . inorganic matenal shan be disposed off at approved ML.. cipal Solid Waste
¢ hat the terrn solid
waste includes domiestic, commermal and carden wastes, but does not mrlude hazardot:s and bio-medical
wastes, The activities of blo-cempostmg and engineered land fill shall be as per the Mi.~cipal Solid Waste
(M&H) Rules, 2000

10. Applicant shall be responsible to take adequate precautlonary measures as detaxled in this - onsent

R
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11. The applicant/generator shall be responsible for safe and scientific ‘collcstion, transporic.tion, treatment and -
disposal.of Bio-Medical. Waste as per the provisions made under the Bio-Medical Vv::ste (Management &
Handling) Rules, 1998. - Any activity as’definéd under BMW (M & 1) Rules has to obtain a separate
Autharization from Maharashtra Pollution Control Board.

12. The applicant, during the construction stage shall provide

a) Septic tank and soak pit of‘adequate capacity for the domestic effluent ¢enerated due (> workers residing at
site.

b) Proper loading and unloadmg of constructlon material, excavated materiz! and its proper :isposal as per MSW
(M&H) Rules 2000,

¢) Cutting of trees is not permltted however in unavoidable conditions necmsary permission from the local body
shall be obtained.

d) . Green belt of 33% of the open space shan be developed excluding lawns

4. The Applicant shall comply with all the provisions of, the Water (Preventic: and Control « | Pollution) Cess Act,

1977 (to be referred as Cess Act) and Rules as Amended ,2003 and “ules there unc .+ :-

The daily water consumption for the following categories shall not exceed. as under

(i) Domastic From ULB From other source=
(In CMD) (In CMD) .
During construction stage e 30
After completion 60
(). ForFire Fighting {(make up.water) - -

The Applicant shall regularly: submit to the Board, the returns of water corsumption' in th: prescribed form and
pay the cess as specified under Section 3 of the said Act. -
5. CONDITIONS UNDER'AIRACT:- = = =~ 2
The Applicant: may" mstall ------ numbers of diesel generating sets (DG Se'ts) of CBPACEY ~rmommemmsmesmreennenas
. and . ‘shall be equipped with comprehensive control system as is warranted with

reference to generations of emissions and operate and malntam the sar::2 continuously :.0 as to achieve the
level of poliutants to the following standards:- )

(i) Standards for emissions: f air Pollutants _
i) SPM/TPM- 'Not to Exceed . -150 mg/Nmi3

i) 1802 ~_{'Not to'Exceed . .:- 150 . |-PPM ]
i} ] NOx | Notto Exceed: - | 60 PPM
v) [S02 ‘Not to Exceed 48 - | Kg/8 Hrs.
(D.G.Set): e L

(i The Applicant shall obser\ie the following fuel patterns

£ [No. ] Type of Fuel ' Quantity ]
1 P e

) The Applicant shall er'ect"_tf)e Chimney (s) of the following specificati'ns

.~ [ No. | Chimney aftached to.__. Height above roof level [
1; —— Jr
2. | e : o e
3. [

= for monitoring the
The chimneys shall

'b) Water spraying shall be dorie on ground to.avoid fugmve emissions.
) Construction material shall be carried in enclosed vehicles during constriction activities.

A A KBRS
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iv) Conditions for DG Sets :- -

Noise from DG: Sets:shall be r:ontrolled by provrdmg acoustic- enclosure o by treatrng the room acoustically.
Appllcant should provide acoustic enclosure for control of noise. The acou:tic enclosure/ a:oustic treatment of

the room shall-be desigried-for minimum 25 dB(A) insertion loss or for meeting: the ambic:t noise standards, -

whichever is on higher side."A. suitable exhaust muffler with insertion-loss of 25:dB(A) siii also be provided.
The measurement of inserfion loss shall be done at different points at (.5 meters fron: “coustic enciosure/
room and then average.

The Apphcant should make:efforts to' bring down noise level due to {5 Set, outsidc ihe premises, with
ambient noise level requirements by proper setting-and control measures.

Installation of DG Set must be strictly-in compliance with recommendatior:: of DG set mar ‘acturer,

A proper routine and preveritive maintenance procedure for DG Set shali he set-and foli ¥ed in consultation

~with the DG manufacturers which would hélp to prevent noise levels of D Sets from dete:-iorating with use.

The DG set shall e operated only in case of power failure. The applicari shall make arr=.:gement for regular
electrical power.

The Applicant shall not cause any nuisance in the surrounding area due tc =:peration of Di.s
In case of problems, the D.G. set shall’not be operated until it.is set back {« satisfactory p:

sets,
ition.

Conditions For Utilities like Kitchen, Eating Places etc., ;-

The kltchen shall be provided with exhaust system chimney with oil cat zher .connected .. chimney through
ducting

The toilet shall be provided with exhaust system connectad to chimney thr::
The air conditioner shall be vibration proof and the noise shali not exceed
The exhaust hot air from A.C. shall be attached to Chimney at least 5 rr:irs. higher tha:: ihe nearest tallest
building  through -ducting and ‘'shall discharge into open air in such way that no nuisince is caused to
néighbors.

ugh ducting.

The Applicant shall take adequate measures for control of noise level: from its owr .ources within the
complex (residential cum Commercial) in respect of noise to less than 55 <'B(A) during d&; .ime and 45 dB(A)
during the night time. Day time is reckoned as between 6 a.m. to 10 p.m. #nd night time is reckoned between
10:p.m. to 6 a.m.

Construction equipments generating noise of less than 65/90 db(A) are pe -itted:

No construction work'is permitted durlng ‘night time.

CONDITIONS UNDER HW (M & H) & AMENDMENT RULES 2003

The Applicant shall not generate or handle any hazardous waste.

The proposed activity comesv under Entry 31 (New Construction Projec!; listed in schiule | of the EIA
Notification dated January 27, 1994 (as amended till date) issued by Minisi-y of Environmt & Forest, Govt.
of India, New Delhi and therefore, Environmental Clearance from Govt. of india (MeEF) «::..ll be required as
per conditions in the amended EIA Notification dated July 07, 2004.

The applicant shall certify that-the bricks used in construction are manufaciured using th: iish from Thermal

-Power stations if it is within.a radius of 100 km. from Thermal Power Pla~t and submit {2 names of bricks

manufzacturer.

This “Consent to Establish” is issugd subject to the planning permission- and permission for non-

agricuitural (N.A.). use from- ‘the Competent Authority.
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11. The applicant shall obtain’Environmental Clearance from MoEF, GOI tzefore'taking any steps to develop/

start construction the site,’ ) N

12. The applicant shall not-handover the residential compléx unless ol:itin Consent {:> Operate/NOC from

Maharashtra Pollution Control Board and compliance of Environiant Clearanc: granted by MoEF
Government of India.

13. The applicant shall take the proper remediation ‘measures to ensurs that the gresind water and soil

contamination is preven’ted and follow due diligence at the constructivn stage.

14, This Board reserves the right to amend or add any conditions in this consent and the same shall be binding on

the Apphcant

For 2nd on behalf «.f the
Maharashtra Pollution Contro! Board

(Dr ‘) B. Boralkar;
Mernber Secretary

To

Mis. Nahar's SiliconCity,

Village Dattwadi Nere, )
Marunji Talegaon Rd., Tq Mulshi
Dist: Pune.

Copy forwarded with compliments to

1. The Collector, Mumbai.

Copy to

1. -Regional Offlcer MPCB, Mumbai.

2. . Sub Regional Officer, MPCB; Mumbai
3. - Chief Accounts Officer MPCB Mumbal

Received consent fee: of

Amount L _',DD-No. ] Date - Drawii oﬁ““ i
Rs. 50,000/- 017421 13.01.2006 Union Ban!: of India

4. Cess Branch, MPCB, Mumbai. :
5. Master file. ' N
6. EIC, M.P.C.Board, Mumbai..

- J— 5 [ ——
’ ERIVBED * et oo
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1609 S " Exhibit- 6591
/ MAHARASHTRA POLLUTION CONTROL BOARD :

. 2402 0781/2401 0437 Kal ’
. pataru Point,
;;; ”si;l02 4068 _"‘_“"_'"_"“_ : 2nd , 3rd & 4th floor,
lisit us at « Opp. Cineplanet, .
Website : hitp:/mpcb.mah.nic.in 4 Near Sion Circle, Sion (E) E
E-mail :mpcb@vsnl.net Ny Mumbai - 400 022. '

(—r
Infrastructure Project/LSI. ,’.'
Consent No. BO/RO (P&P)EIC No. PN- 3230-09/E/CC- 234 Date: ~»F /f07/2009

Consent to Establish is granted toM/s E(ffel Developers & Realtors Ltd

“Silicon City" 8. No. 52, 53 & 54,

Village Dattawadi & Kasarsai, Tal Mulshi,

Dist Pune —~ .
located in the area dectared under the provisions of Water Act (P&CP) 1974, Air Act (P&CP),
1981 and Authorization under the provisions of HW (M & H} Rules and amendments thereto
subject to the provisions of the Acts and the Rules and the Orders that may be made further and
subject to the following terms and conditions :~ ’

1. The Consent to Establish is valid up to Commissicning of the Project or five years
whichever is earlier. .
For development of iand/plot as new construction activities for construction of residential project
named as M/s Eiffel Developers & Realtors Ltd, “Silicon City” 8.-No; 52, 53 & 54, Village
Dattawadi & Kasarsai, Tal Mulshi,Dist Pune, on total plot area of 100700 sq mtrs & tota) Built
up area 30658 sq. mtrs including utilities of residential prOJect “and ‘services such as per
construction commencement certificate issued by local body.

2 CONDITIONS UNDERTWATER (Prevention & Control of Pollution) ACT, 1974: - S .
(i) The quantity of sewage effluent from above construction project shall not exceed 606 M*/Day. ‘

(i) Sewage Effluent Treatment: The Applicant shall provide a comprehensive sewage treatment .
plant and treatment as is warranted with reference fo influent quality and corresponding mode of L , :
disposal and operate and maintain the same continuously so as to achieve the quality of treated '
effluent to the following standards: - .

(1Y Suspended Sclids: Not to exceed 100  mgf.
2) BOD 3 days 27 CC. Not to exceed 100  mgfl.

{ii}  Sewage effluent Disposal; -
The treated domestic effluent shall be 80% recycled and reused for fiushing, fire fighting and
.cooling of Air conditioners and remaining shall be used on own land for gardening/Municipal
sewer. In no case, effluent shall find its way to any water body directly/indirectly at any time.
The project authorities should opt environmental friendly technologies like ozonation, UV
treatment etc by replacing chlorination.
Project proponent shall operate STP for five years from the date of obtaining Occupation

Certificate.

(ivy  Non-Hazardous Solid Waste: -
The total quantity shall be segregaled and trealed as follows: -

Sr | Type of Segregated solid . | Quantity Treatment Disposal M
. waste :
1 | Bicdegradable Waste 350 Kg/Day | Composting | Proposed site

2| Non Biodegradable Waste 450 Kg/Day e, NGl MSW site of PMC_|-

o
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’ 2
Other Conditions: - '
All activities shall be in resonance with the provisions of Indian Forest Act, 1827 (16 of 1827),
Forest (Conservation) Act, 1980 (89 of 1980) and Wildiife (Protection) Act, 1972 (53 of 1972),
and special nofification published. for area wherever applicable and all the Enviroamental
Statutes and Instruments, . :
This Consent to Establish is issued enly for New Construction/Developing Construction Project
purposes. ’
No quarrying activities shall be commenced in the area unless appropriate permissions are
obtained for a limited quarrying material required for construction of local residential housing
and traditional road maintenance work, provided that such quarrying is not done on Forest
Lands and the material is not exported to the outside area,
There shail be no felling of trees whether on Forest, Government, Revenue or Private lands
except as per prevailing Rules. .
Extraction of Groundwater for the project shall reguire prior permission of the State Ground
Water Autherity or other relevant authorities, as applicable; :
Near the activities that are related to water (ke activity of water parks, water sports) and/er in
the vicinity of fake, Dissclved Oxygen shall not be less than 5 mgfliter.
In order to ensure that the water from this project do not enter into outside environment, the
nallas crossing the township/complex premises, shall be lined, covered and made water tight by
the applicant within the premises with intermittent inspection of chambers following good
engineering practices as per the regulations of local body.
The Applicant shall prepare management plan for water harvesting, roof-water reclamation,
water/storm water conservation and implement the same before handling over of complex for
occupation.
Applicant shall provide fixtures for showers, toilet, flushing and drinking shouid be of low flow
either by use of asrators or pressure reducing devices ar sensor based control.
The Applicant shall draw plans for the segregation of solid wastes into biodegradable and non-
biodegradable components. The biodegradable material shall be recycled through scientific in-
house composting (i.e vermi-composting facility within premises) with the approval of local body.
The proper demarked area shall be identified for collection & storage of MSW properly which,
shall be finally disposed off at approved Municipal Solid Waste landfill site of local body
environmentally acceptable location and method. It is clarified that the term solid waste includes
domestic, commercial, and garden wastes, but does not include hazardous and bio-medical
wastes. The activities of bio-composting and engineered landfili shall be as per the Municipal
Solid Waste (M&H) Rules, 2000.
Applicant shall be responsible to take adequate precautionary measures as detailed in this
consent.
The applicant/generator shall be responsible for safe and scienfific collection, transportation,
treatment and disposal of Bio-Medical Waste as per the provisions made under the Bio-Medical
Waste (Management & Handling) Rules, 1998. Any activity as defined under BMW (M & H)
Rules has to obtain a separate Authorization from Maharashtra Pollution Control Board.
For disinfections of waste water uitra violet radiation shail be used in place of chlorination

- Vehicles hired for construction activities should be operated only during nen peak hours.

Ready mixed concrete used in building’ construction should apply separately for consent from

the Board.
The applicant, during the construction stage shali provide

- Septic tank afid soak pit of adequate capacity for the domestic effluent generated due to

workers residing at site, ) _
+Proper loading and unloading of construction material, excavated material and its proper

“disposal as per MSW (M&H) Rules 2000.
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3 .
Cutting of trees is not permitted, however in unavoidable conditions necessary permission from

the Jocal body shall be obtained.
Green belt of 33% of the open space shall be developed.

The Applicant shall comply with all the provisions of, the Water (Prevention and Control of
Pollution) Cess Act, 1977 {to be referred as Cess Act).and Rules as Amended, 2003 and Rules
there under: -

The daily water consumption for the following categories shall not exceed, as under

(i) Domestic .

{In CMD)
a) Domestic 675 -
by Swimming pool — )
c) Cilub House & Gym -
d} Flushing —
~e) Agriculture/Gardening 180

CONDITIONS UNDER AIR (Prevention & Control of Pollution) ACT, 1981: -

The Applicant may install 05 no. of diesel generating sats (DG Sets), of capacity 05 x 125 KVA
and shall be equipped with comprehensive contro! system as is warranted with referénce to
generations of emissions and operate and maintain the same continuously so as 1o achieve the
level of pollutants to the following standards: -

Standards for emissions of air Poliutants

[i) [ SPMITPM Not to Exceed 150 mg/Nm3
i) } 502 (DG set) | Not to Exceed 34 | Ko/day

The following measure shall be taken.
Adequate mitigation measures shall be taken to control emissions of S02, NOx, SPM, RSPM,
Applicant shall achieve following Ambient Air Quality standards.

1 [ sPM Not to Exceed (Annual Average) 140 {pg/ m®
Not to Exceed (24 hours) 200 {pg/m®
2180, Not to Exceed (Annual Average) 80 |uHy/m®
Not to Exceed (24 hours) 80 |pg/o?®
3 | NO, Not to Exceed (Annual Average) | 60 [ug/im®
Not to Exceed {24 hours) 80 |upg/m®
4 | RSPM Not to Exceed (Annual Average) 60 [ g/ m?
Not to Exceed (24 hours) 100 | pg/m®

The Applicant shall observe the following fuel patterns

No. | Type of Fuel ] Quantity L
01 | HSD 70 Lit/Hr .

The Applicant shall erect the Chimney (s) of the following specifications

No. | Chimney attached to DG Height above roof of Bidg ‘
1 DG set 05 x 125 KVA 3 mtrs each
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Conditicops for DG Sefs: - .

Noise from DG Sets shall be controlied by providing acoustic enclosure or by treating the room
acoustically.

Applicant should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room shall be designed for minimum 25 dB(A) inseriion loss or for
meeting the ambient noise standards, whichever is on higher side. A suitable exhaust muffler
with insertion foss of 25 dB(A) shall also be provided. The measurement of insertion loss shalt
be done at different points at 0.5 meters from acoustic enclosure/ room and then average. .
The Applicant should make efforts to bring down noise level due to DG Sef, outside the
premises, with ambient noise level requirements by proper setting and control measures.
Installation of DG Set must be sticly in compliance with recommendations of DG set
manufacturer;

A proper routine and preventwe maintenance procedure for DG Set shall be set and followed in
consultation with the DG manufacturers, which would help to prevent noise fevels of DG Sets
from detetioratihg with use.

The DG set shall be operated only in case of power failure. The applicant shall make
arrangement for regular electrical power.

The Applicant shall not cause any nuisance in the surrounding area due to operation of DG
sets.

In case of problems, the D.G. set shall not be operated until it is set back fo satisfactory
position.

Other Conditions:

. The Applicant shall provide poris in the chimney and facilities such as ladder, platform etc for

monitoring the air emissions and the same shall be open for inspection to/and for use of the
Board's staff. The chimneys shalt be numbered, as S-1, 8-2 etc and these shall be painted/
displayed to facilitate identification.

Water spraying shall be done on ground to avoid fugitive emissions.

Construction material shall be carried in enclosed vehicles during constriction activities.

Conditions for Utilities like Kitchen, Eating Places etc: -

The kitchen shall be provided with exhaust system chimney with oil catcher connected fo
chimney through ducting.

The toilet shall be provided with exhaust system connected to chimney through ducting.

The air conditioner shall be vibration proof and the noise shall not excesd 68 dB (A).

The exhaust hot air from A.C. shall be attached to Chimney at least 5 mirs. higher than the
nearest tallest building through ducting and shall discharge into open air in such way that no
nuisance is caused to neighbors.

The Applicant shall take adequate measures far control of noise levels from its own sources
within ~ the complex (residential cum Commercial) in respect of noise to less than 55 dB(A)
during day time and 46 dB(A) during the night time, Daytime is raeckoned as between 6 a.m. tc
10°'p.m. and Nighttime is reckoned between 10 p.m. to 6 a.m.

Construction equ:pmenls generating noise of less than 65/90 db(A) are permuted

No construction work is permitied during nighttime.

CONDITIONS UNDER HW (M & H} & AMENDMENT RULES 2003 ,

The applicant shail handie hazardous wastes as specified below: )

Sr. | Item No. of Process generating . , |

No. HW as per Schedule-| Type of Waste Quantity Dispasa
MPCB authorized

1} 5.1 © Waste Qil 10 Lit/Year reprocessor

The authorization is hereby granted to operate a facility for colfection, storage, transport and
disposal of hazardous waste.
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The applicant shall certify that the bricks. used in construction are manufactured using
the ash from Thermal Power stations if it is within a radius of 100 km. from Thermal
Power Plant and submit the names of bricks manufacturer. The applicant shall use fly
ash based material/products as per the provisions of fly ash Nofification of 14.09.1999

and as amended on 27.08.2003. _ _
The applicant shall obtain Consent to Operate from Maharashtra Pollution Contro! Board

before commissioning of the project.
The applicant shall adopt environment friendly technology in development of the project.
The applicant shall take the proper remediation measures to ensure that the ground

stage. -

" water and soil contamination is prevented and follow due diligence at the construction

Energy conservation measures like installation of solar paneis for lighting the area
outside the building shouid be integrated part of the project design.

The applicant should not take any effective steps for implementation of the project

before obtaining Environ

therato

mental Clearance as per ElA Notification 2063 and amendments

This Board reserves the right to amend or add any conditions in this consent and the
same shall be binding on the Applicant;

The capital investment of the project is Rs, 24.24/- Crores

To

M/s Eiffel Developers & Realtors Ltd .

“Silicon City" S. No. 52, 53 & 54,

Village Dattawadi & Kasarsai, Tal Mulshi,

Dist Pune

Gopy forwarded with compliments to

The Collector, Pune
Copy to

;Regional Officer, Pune, MPCB,
"Sub Regicnal officer, Pune-|, MPCB,
Chief Accounts Officer, Mumbai, MPCB,

Received consent fee of

For and on behalf of the
Maharashtra Pollution Control Board

(V. B. Waghjale)
Regioan! Officer (P&P)

Amount

DD No.

Date

Drawn on

Rs 50000/-

031758

19.03.2009 Union Bank of India

4. Cess Branch, MPCB, Mumbai.

5. Master file.

¢
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1641

[Project ID  [Project Name [Unit No.  [Carpet Area |
103 XRBIA HINJEWADI B1-311 294.00
103 XRBIA HINJEWADI B8-122 294.00
103 XRBIA HINJEWADI B2-710 294.00
103 XRBIA HINJEWADI B8-421 318.00
103 XRBIA HINJEWADI A15-607 419.00
103 XRBIA HINJEWADI A15-207 419.00
103 XRBIA HINJEWADI A15-805 419.00
103 XRBIA HINJEWADI A15-802 432.00
103 XRBIA HINJEWADI B1-202 318.00
103 XRBIA HINJEWADI A5-613 419.00
103 XRBIA HINJEWADI C7-105 416.00
103 XRBIA HINJEWADI B6-604 419.00
103 XRBIA HINJEWADI A14-802 435.00
103 XRBIA HINJEWADI B1-301 293.00
103 XRBIA HINJEWADI B1-116 293.00
103 XRBIA HINJEWADI B1-119 293.00
103 XRBIA HINJEWADI B1-313 293.00
103 XRBIA HINJEWADI B1-316 293.00
103 XRBIA HINJEWADI B1-107 293.00
103 XRBIA HINJEWADI B1-322 293.00
103 XRBIA HINJEWADI B1-507 293.00
103 XRBIA HINJEWADI B1-519 293.00
103 XRBIA HINJEWADI B1-701 293.00
103 XRBIA HINJEWADI B1-710 293.00
103 XRBIA HINJEWADI B1-719 293.00
103 XRBIA HINJEWADI B1-003 315.00
103 XRBIA HINJEWADI B1-203 315.00
103 XRBIA HINJEWADI B1-208 318.00
103 XRBIA HINJEWADI B1-214 315.00
103 XRBIA HINJEWADI B1-215 315.00
103 XRBIA HINJEWADI B1-420 315.00
103 XRBIA HINJEWADI B1-421 315.00
103 XRBIA HINJEWADI B1-109 293.00
103 XRBIA HINJEWADI B1-314 293.00
103 XRBIA HINJEWADI B1-114 293.00
103 XRBIA HINJEWADI B1-115 293.00
103 XRBIA HINJEWADI B1-320 293.00
103 XRBIA HINJEWADI B1-708 293.00
103 XRBIA HINJEWADI B1-709 293.00
103 XRBIA HINJEWADI B1-509 293.00
103 XRBIA HINJEWADI B1-306 294.00
103 XRBIA HINJEWADI B1-112 293.00
103 XRBIA HINJEWADI B1-317 293.00
103 XRBIA HINJEWADI B1-117 293.00
103 XRBIA HINJEWADI B1-318 293.00
103 XRBIA HINJEWADI B1-705 293.00
103 XRBIA HINJEWADI B1-712 293.00
103 XRBIA HINJEWADI B1-506 293.00
103 XRBIA HINJEWADI B1-511 293.00
103 XRBIA HINJEWADI B1-512 293.00
103 XRBIA HINJEWADI B1-717 293.00
103 XRBIA HINJEWADI B1-718 293.00
103 XRBIA HINJEWADI B1-018 315.00
103 XRBIA HINJEWADI B1-005 315.00
103 XRBIA HINJEWADI B1-411 315.00
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103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
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103
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103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B1-612
B1-016
B1-213
B1-404
B1-410
B1-419
B1-022
B1-222
B1-401
B1-422
B1-622
B2-307
B2-101
B2-107
B2-122
B2-322
B2-319
B2-507
B2-722
B2-716
B2-203
B2-208
B2-214
B2-215
B2-221
B2-414
B2-408
B2-409
B2-608
B2-108
B2-309
B2-109
B2-315
B2-703
B2-709
B2-508
B2-715
B2-714
B2-105
B2-106
B2-312
B2-317
B2-117
B2-318
B2-705
B2-706
B2-711
B2-506
B2-718
B2-006
B2-205
B2-011
B2-017
B2-211
B2-218
B2-405
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315.00
318.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
318.00
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XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B2-606
B2-612
B2-617
B2-618
B2-013
B2-004
B2-210
B2-401
B2-404
B2-416
B2-613
B2-422
A2-010
B3-301
B3-302
B3-303
B3-308
B3-304
B3-108
B3-703
B3-701
B3-705
B3-708
B3-107
B3-706
B3-707
B3-005
B3-205
B3-603
B3-402
B3-403
B3-006
B3-404
B3-606
B3-001
B3-008
B3-208
B3-401
C2-102
D1-301
C2-303
D1-303
C2-104
D1-104
B6-306
C2-108
D1-105
C2-307
C2-107
B8-305
B8-105
B8-308
C3-116
C3-122
C3-310
C3-322
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315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
418.00
418.00
418.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
415.00
415.00
415.00
416.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
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XRBIA HINJEWADI
XRBIA HINJEWADI
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XRBIA HINJEWADI
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XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C3-513
C3-701
C3-710
C3-719
C3-722
B8-101
B8-501
B8-502
B8-701
B8-705
B8-722
C2-507
C2-706
B6-506
B6-705
B6-706
A15-201
A15-004
A15-005
D1-307
D1-106
D1-306
C3-002
B8-009
B8-204
B8-209
C3-014
C3-009
C3-208
C3-209
C3-414
B8-020
B8-219
B8-220
B8-404
B8-409
B8-410
C3-420
C3-415
C3-408
B8-414
C3-303
C3-614
B8-419
B8-614
B8-619
C3-108
C3-308
C3-309
B8-303
B8-114
B8-119
B8-313
B8-309
C3-114
C3-315

1644

293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
415.00
415.00
415.00
315.00
315.00
315.00
315.00
315.00
315.00
318.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
315.00
315.00
315.00
315.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
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XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C3-321
C3-703
C3-702
C3-709
C3-515
C3-520
C3-521
B8-504
B8-514
B8-703
B8-704
D1-003
D1-002
D1-203
D1-204
D1-206
D1-207
D1-406
D1-603
C3-312
B8-111
B8-316
B8-306
B8-307
B8-311
C3-711
C3-712
C3-512
B8-511
B8-507
B8-516
B8-206
B8-207
C3-017
C3-005
C3-206
C3-012
C3-212
B8-211
B8-212
B8-217
B8-406
B8-411
C3-617
C3-618
B8-416
B8-611
B8-616
B6-004
B6-006
B6-007
C2-004
B6-005
B6-206
B6-002
B6-203

1645

293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
418.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
294.00
293.00
293.00
293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00

1627



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C2-606
B6-402
B6-407
B8-201
B6-001
C2-008
B6-008
B8-205
C3-007
C3-207
C3-413
C3-416
C3-619
C3-001
C3-022
C3-222
C3-422
B8-215
B8-405
B8-001
B8-601
B8-221
A1-602
C2-401
C2-608
B6-408
B6-601
A15-206
A15-608
A15-606
A15-605
A15-601
A15-604
A15-003
A15-203
A15-202
A15-405
A15-403
A15-801
A15-806
A15-104
A15-101
A15-306
A15-304
A15-108
A15-106
A15-105
A15-704
A15-302
A15-303
A15-701
A15-103
A15-501
A15-504
A4-707
A4-309

1646

418.00
418.00
418.00
315.00
418.00
418.00
419.00
315.00
315.00
315.00
318.00
318.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
419.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
416.00
415.00
415.00
416.00
415.00
415.00
415.00
415.00
415.00

1628



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A4-512
A4-608
Al14-104
A14-307
A14-306
A14-304
A14-108
A14-106
A14-706
Al14-701
A14-303
A14-501
A14-504
A14-506
A14-508
A14-702
A14-502
A14-001
A14-207
A14-205
A14-008
A14-204
A14-208
A14-608
A14-606
A14-605
A14-202
A14-401
A14-404
A14-408
A14-602
A14-808
C4-102
C4-302
C4-304
C4-103
C4-706
C4-705
C4-505
C4-107
C4-708
C4-709
C4-301
C4-110
C4-501
C4-710
C7-104
C7-101
C7-307
C7-306
C7-304
C7-108
C7-107
C7-102
C7-303
C7-506

1647

415.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
415.00
415.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
415.00

1629



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C7-006
C7-005
C7-206
C7-202
C7-402
C7-403
C7-404
C7-405
C7-603
C7-201
C7-008
C7-608
C7-601
A6-104
A5-501
A6-508
A5-711
D6-501
C6-305
C6-306
B7-305
B7-306
B7-307
C6-105
C6-107
B7-106
B7-109
B7-102
C5-510
C6-505
B7-505
C6-302
C6-304
B7-103
A5-003
A5-004
A10-320
A7-208
A7-214
A7-616
A7-622
A10-514
A10-415
A13-107
A13-705
C5-010
C5-209
C6-101
C6-310
B7-101
B7-203
B7-410
C2-003
C7-305
B1-522
B3-501

1648

418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
416.00
570.00
570.00
570.00
570.00
570.00
570.00
571.00
570.00
570.00
570.00
571.00
570.00
570.00
570.00
570.00
570.00
418.00
418.00
293.00
229.00
229.00
229.00
229.00
293.00
315.00
570.00
570.00
572.00
572.00
570.00
570.00
570.00
572.00
572.00
419.00
416.00
294.00
416.00

1630



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A7-518
A4-502
A5-701
A4-712
A9-314
B1-013
B1-014
C4-104
C6-408
B7-710
C5-109
C3-301
A11-408
A5-405
A15-804
B6-704
B1-417
A2-008
A6-706
B1-019
A7-406
A8-608
A8-616
A8-716
B1-502
B2-712
C4-309
C6-109
A15-602
A15-803
A5-604
A7-603
C7-308
A1-102
A2-102
A3-102
A5-102
A4-102
B6-102
D6-102
A15-102
A14-102
A11-102
A12-102
A1-103
A1-302
A11-103
Al11-104
A12-103
A12-104
A14-103
A2-103
A2-104
A3-103
A4-103
A4-104

1649

208.00
415.00
415.00
415.00
293.00
318.00
318.00
571.00
572.00
571.00
571.00
294.00
418.00
418.00
419.00
416.00
318.00
418.00
415.00
318.00
229.00
229.00
229.00
208.00
294.00
294.00
571.00
571.00
419.00
419.00
418.00
229.00
416.00
415.00
415.00
415.00
415.00
415.00
416.00
416.00
416.00
416.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
415.00
415.00

1631



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A5-103
A5-104
B6-103
C7-103
D6-103
A3-106
A4-106
A5-106
C2-106
A11-106
A11-302
A12-302
A14-302
A2-302
A3-302
A5-302
B6-302
C7-302
A11-105
A4-302
A2-105
A5-105
A12-105
A3-105
A1-303
A11-305
A12-305
A3-305
A2-305
A4-305
A5-305
B6-303
A12-108
A2-108
A4-105
A11-002
A11-006
A1-002
A12-002
A12-004
A14-002
A15-002
A2-002
A2-004
A3-002
A3-004
A3-006
A4-002
A4-006
A5-006
C2-006
D1-006
D6-002
A11-004
A1-203
A2-203

1650

415.00
415.00
416.00
416.00
416.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
416.00
416.00
416.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
419.00
418.00
418.00
418.00

1632



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A4-203
A5-203
B3-007
C2-007
D1-007
A3-203
C7-203
A1-202
A12-203
A11-203
A14-203
A2-202
D6-203
A4-202
B6-202
D6-202
A5-202
A11-202
A12-202
A3-202
A2-005
A11-005
A12-005
A3-005
Al11-204
A11-206
A12-204
A12-208
A2-204
A2-208
A3-204
A3-206
A4-204
A4-206
A5-204
A5-206
B3-206
C2-206
A12-008
A5-005
A4-005
A2-205
A3-205
A1-206
A6-009
A12-006
D6-105
B3-102
D1-102
A6-102
A1-201
A2-201
C2-201
D1-201
A5-201
B3-201

1651

418.00
418.00
419.00
419.00
419.00
418.00
419.00
418.00
418.00
418.00
419.00
418.00
419.00
418.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
418.00
419.00
418.00
418.00
418.00
419.00
419.00
419.00
416.00
416.00
416.00
415.00
418.00
418.00
419.00
419.00
418.00
419.00

1633



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A3-201
B6-201
D6-201
Al1-201
A12-201
Al14-201
A4-201
A6-201
B3-003
A4-003
A1-003
B6-003
D6-003
A6-003
A1-301
A3-301
B6-301
C2-301
A14-301
A15-301
C7-301
D6-301
A11-003
A12-003
A14-003
A2-003
A3-003
C2-302
D1-302
A6-302
B3-101
A2-101
A3-101
C2-101
Al1-101
B6-101
A5-101
A11-101
A1-104
B3-104
B6-104
D6-104
B3-103
C2-103
D1-103
A6-103
A4-101
D6-101
D1-101
A12-101
A6-101
A1-108
D1-108
A5-108
A3-108
A4-108

1652

418.00
419.00
419.00
418.00
418.00
419.00
418.00
418.00
419.00
418.00
418.00
419.00
419.00
418.00
415.00
415.00
416.00
416.00
416.00
416.00
416.00
416.00
418.00
418.00
419.00
418.00
418.00
416.00
416.00
415.00
416.00
415.00
415.00
416.00
415.00
416.00
415.00
415.00
415.00
416.00
416.00
416.00
416.00
416.00
416.00
415.00
415.00
416.00
416.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00

1634



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B6-108
D6-108
A1-106
A2-106
C7-106
A11-108
A6-108
B6-106
D6-106
A12-106
A6-106
A1-105
B3-105
B6-105
C2-105
A14-105
A6-105
B3-002
C2-002
A1-001
A6-002
C2-001
A3-001
A4-001
C7-001
D1-001
D6-001
A15-001
A2-001
A5-001
A11-001
A12-001
A1-006
A11-007
A1-004
A1-007
A12-007
A14-004
A14-006
A14-007
A15-006
A15-007
A2-007
A3-007
A4-007
A5-007
A6-004
A6-006
A6-007
B3-004
B3-203
C2-203
C7-007
D1-004
D6-004
D6-007

1653

416.00
416.00
415.00
415.00
416.00
415.00
415.00
416.00
416.00
415.00
415.00
415.00
416.00
416.00
416.00
416.00
415.00
419.00
419.00
418.00
418.00
419.00
418.00
418.00
419.00
419.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
419.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
419.00
419.00
419.00
419.00
419.00

1635



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A6-202
A6-203
B3-202
C2-005
C2-202
D1-202
A1-005
A6-005
D6-005
A1-205
A14-005
D1-205
C2-205
B6-205
C7-205
D6-205
A1-008
A15-205
A4-008
A5-008
A6-205
D1-008
A15-008
A3-008
A6-008
D6-008
A11-008
A1-204
B3-204
C2-204
B6-204
C7-204
D6-204
A1-207
A15-204
A2-207
A4-207
A5-207
A6-204
A11-207
A12-207
A2-206
A3-207
A6-207
B6-207
D6-207
C7-207
A14-206
A6-206
D6-206
A1-208
A12-206
A4-208
A5-208
C2-208
D1-208

1654

418.00
418.00
419.00
419.00
419.00
419.00
418.00
418.00
419.00
418.00
419.00
419.00
419.00
419.00
419.00
419.00
418.00
419.00
418.00
418.00
418.00
419.00
419.00
418.00
418.00
419.00
418.00
418.00
419.00
419.00
419.00
419.00
419.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
419.00
419.00
418.00
419.00
418.00
418.00
418.00
418.00
419.00
419.00

1636



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C7-208
D6-208
A15-208
A3-208
A11-208
A2-012
A6-208
Al1-014
Al1-214
Al12-012
Al12-212
A2-212
A3-014
A5-014
A4-014
A4-214
A5-214
A6-014
A6-214
A3-214
A11-303
A12-303
A12-308
A2-303
A2-308
A3-303
A3-306
A4-303
A4-306
A5-303
B3-306
B3-307
C2-306
D6-303
A5-306
A11-304
A11-306
A2-304
A3-304
A4-304
A5-304
A2-309
A5-309
A11-309
A12-309
A2-310
A3-309
A3-310
A4-310
A5-310
A6-309
A6-310
A11-310
A12-310
A2-109
A3-109

1655

419.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
416.00
416.00
416.00
416.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00

1637



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A4-109
A5-109
A6-109
A11-109
A2-110
A4-110
A5-110
Al11-110
A12-110
A3-110
A6-110
A4-312
A3-312
A5-312
A11-312
A2-111
A6-312
A4-111
A5-111
A3-111
A6-111
A11-010
A11-011
A11-012
A11-013
A11-205
A12-205
A5-205
B3-207
C2-207
A12-009
A12-010
A12-011
A12-209
A2-009
A2-011
A2-209
A2-210
A3-009
A3-010
A3-011
A3-012
A3-013
A3-209
A4-009
A4-010
A4-011
A4-012
A4-013
A4-209
A5-009
A5-010
A5-011
A5-012
A5-013
A5-209

1656

415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
419.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00

1638



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A6-010
A6-011
A6-012
A6-013
A6-209
A4-210
Al1-111
Al2-111
A4-313
A5-313
A11-313
A3-313
A4-112
A5-112
A6-313
A3-112
Al11-112
A6-112
A4-113
A11-210
Al11-211
Al11-212
A11-213
A12-210
Al12-211
A2-211
A3-210
A3-211
A3-212
A3-213
A4-211
A4-212
A4-213
A5-210
A5-211
A5-212
A5-213
A6-210
A6-211
A6-212
A6-213
A11-113
A11-311
A12-311
A2-311
A3-113
A3-311
A4-311
A5-113
A5-311
A6-113
A6-311
A5-301
A4-301
A2-301
A11-301

1657

418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00

1639



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A12-301
A6-301
Al1-107
A2-107
B6-107
Al14-101
C7-002
C7-003
D1-107
D6-302
D6-006
B6-208
A3-107
D6-107
A14-107
A15-107
A11-107
A12-107
A6-303
C2-305
D1-305
B3-305
B6-305
A1-305
D6-305
A14-305
A15-305
AB6-305
A1-304
B6-304
C2-304
D1-304
A6-304
A4-107
A5-107
A6-107
A1-308
A14-308
A3-308
A4-308
A5-308
B6-308
C2-308
D1-308
D6-308
A11-308
A6-308
D6-306
A15-308
A2-306
A1-306
A12-306
D6-307
A1-307
A2-307
A3-307

1658

415.00
415.00
415.00
415.00
416.00
416.00
419.00
419.00
416.00
416.00
419.00
419.00
415.00
416.00
416.00
416.00
415.00
415.00
415.00
416.00
416.00
416.00
416.00
415.00
416.00
416.00
416.00
415.00
415.00
416.00
416.00
416.00
415.00
415.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
416.00
416.00
416.00
416.00
415.00
415.00
416.00
416.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00

1640



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A4-307
A5-307
B6-307
A11-307
A12-307
A15-307
A6-307
A6-306
A12-312
A2-312
A3-314
Al11-314
A2-112
A12-112
A4-314
A5-314
A6-314
A3-114
A4-114
A5-114
Al1-114
A6-114
A11-009
A11-209
A12-109
A12-304
A2-006
A3-104
A4-004
A4-205
A5-002
A6-001
C7-004
D6-304
B3-106
D1-005
A8-102
A7-102
A7-301
A8-301
A7-120
A7-101
A7-103
A7-104
A7-105
A7-106
A7-108
A7-109
A7-110
A7-111
A7-112
A7-113
A7-114
A7-115
A7-116
A7-117

1659

415.00
415.00
416.00
415.00
415.00
416.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
415.00
415.00
418.00
415.00
418.00
418.00
418.00
418.00
419.00
416.00
416.00
419.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00

1641



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A7-118
A7-121
A7-122
A7-123
A7-124
A7-302
A7-303
A7-304
A7-305
A7-306
A7-308
A7-309
A7-310
A7-311
A7-312
A7-313
A7-314
A7-315
A7-316
A7-317
A7-318
A7-320
A7-321
AT7-322
A7-323
AT7-324
A8-504
A7-514
A8-101
A8-103
A8-104
A8-105
A8-106
A8-108
A8-109
A8-110
A8-111
A8-112
A8-113
A8-114
A8-115
A8-116
A8-117
A8-118
A8-120
A8-121
A8-122
A8-123
A8-124
A8-305
A8-306
A8-308
A8-309
A8-310
A8-311
A8-312

1660

208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00

1642



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A8-313
A8-314
A8-315
A8-316
A8-317
A8-318
A8-320
A8-321
A8-322
A8-323
A8-324
A8-502
A8-503
A8-505
A8-506
A8-509
A8-510
A8-511
A8-302
A8-303
A8-304
A7-515
A7-521
AT7-522
A8-515
A8-522
A7-516
A7-517
A7-520
A7-714
A8-516
A8-520
A8-521
A8-523
A8-702
A8-703
A8-704
A8-705
A8-706
A8-708
A8-709
A8-710
A8-711
A7-720
A8-720
A7-721
A7-715
A8-715
A7-722
A8-722
A7-718
A7-716
A7-717
A8-718
A7-503
A7-504

1661

208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00

1643



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A8-723
A7-502
A7-501
A7-505
A7-506
A7-509
A7-510
A8-501
A7-511
A7-512
A7-513
AT7-524
A7-702
A8-512
A8-513
A8-524
A7-703
A7-704
A7-708
A7-701
A7-705
A7-706
A7-709
A7-710
A8-701
A7-713
A8-203
A8-202
A8-002
A8-204
A8-006
A7-711
A8-724
A7-712
A7-724
A8-712
A8-003
A8-205
A8-206
A8-004
A8-208
A8-005
A7-014
A7-020
A8-209
AT7-216
AT7-220
A8-008
A8-009
A8-010
A8-014
A8-020
A8-210
A8-211
A8-214
A8-216

1662

208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
229.00
229.00
229.00
229.00
229.00
208.00
208.00
208.00
208.00
208.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00

1644



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A8-220
A8-022
A7-002
A7-006
A7-015
A7-016
A7-017
A7-018
A7-021
A7-022
A7-023
AT7-202
A7-204
AT7-215
A7-217
A7-218
A7-221
AT7-222
AT7-223
A8-001
A8-015
A8-016
A8-017
A8-018
A8-021
A8-023
A8-217
A8-218
A8-221
A8-222
A8-223
A8-201
A7-201
A7-001
A7-008
A7-203
A7-004
A7-005
A7-205
A7-206
A7-009
A7-010
A7-011
A7-012
A7-209
A7-210
A7-211
A8-012
A8-212
AT7-212
A7-213
AT-224
A8-013
A8-024
A8-213
A8-224

1663

229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00

1645



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A8-602
A7-416
A7-024
A7-414
A7-415
A7-417
A7-418
A7-420
A7-421
A7-422
AT7-423
A8-402
A8-403
A8-404
A8-405
A8-406
A8-408
A8-409
A8-410
A8-411
A8-414
A8-415
A8-417
A8-418
A8-420
A8-421
A8-422
A8-423
A8-603
A8-604
A7-614
A7-615
A8-605
A8-606
A8-609
A8-610
A8-611
A8-621
A8-614
A8-615
A8-416
A7-621
A7-620
A8-620
A7-402
A7-403
A7-617
A7-618
A7-623
A8-617
A8-618
A8-622
A8-623
A7-401
A7-404
A8-401

1664

229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00

1646



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A7-405
A7-408
A7-409
A7-410
A7-411
A7-412
A7-413
A7-424
A7-601
A7-602
A7-604
A7-605
A7-606
A7-608
A8-412
A8-413
A8-424
A8-601
A7-609
A7-610
A7-611
A7-612
A8-612
A10-002
A9-002
A7-613
A7-624
A8-624
A8-613
A10-006
A10-008
A10-206
A9-006
A9-008
A9-003
A10-003
A10-009
A10-208
A10-209
A10-210
A10-213
A10-004
A10-005
A9-005
A9-009
A9-208
A9-209
A9-210
A9-213
A9-206
A9-004
A10-010
A10-214
A9-010
A10-014
A10-220

1665

229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
229.00
315.00
315.00
229.00
229.00
229.00
229.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
318.00
315.00
315.00

1647



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A9-014
A9-214
A10-221
A10-015
A10-016
A10-215
A9-015
A9-016
A9-215
A9-220
A9-221
A7-003
A7-013
A7-508
A7-523
A7-723
A8-011
A8-215
A8-508
A8-514
A8-517
A8-518
A8-713
A8-714
A8-717
A8-721
A10-020
A10-021
A9-020
A9-021
A10-018
A10-219
A9-219
A10-019
A9-019
A10-302
A9-302
A9-018
A10-301
A9-301
A10-303
A10-304
A10-305
A9-303
A9-304
A9-305
A10-011
A10-211
A10-101
A9-101
A9-211
A10-212
A10-022
A10-222
A10-502
A10-503

1666

315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
229.00
229.00
208.00
208.00
208.00
229.00
229.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
208.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
293.00
315.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
315.00
315.00
293.00
293.00
315.00
315.00
315.00
315.00
293.00
293.00

1648



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A10-504
A10-508
A10-615
A10-616
A10-618
A10-619
A10-620
A10-621
A9-011
A9-022
A9-212
A9-222
A9-502
A9-503
A9-504
A9-508
A9-615
A9-616
A9-618
A9-619
A9-620
A9-621
A10-505
A10-506
A10-509
A10-702
A10-708
A9-505
A9-506
A9-509
A9-510
A9-702
A9-705
A9-708
A10-705
A10-706
A10-709
A9-706
A10-413
A10-710
A10-713
A10-714
A9-710
A9-713
A9-714
A10-414
A10-416
A10-418
A10-419
A10-420
A9-413
A9-414
A9-415
A9-418
A9-419
A9-420

1667

293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
293.00
293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
315.00
293.00
293.00
293.00
293.00
293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00

1649



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A11-402
A11-403
Al11-404
A11-405
A11-406
A11-409
A3-402
A3-403
A3-404
A3-405
A3-406
A3-409
A4-402
A4-403
A4-404
A4-405
A4-406
A5-402
A5-403
A5-404
A5-406
A5-409
A10-411
A10-412
A10-501
A10-622
A10-701
A10-711
A10-712
A9-411
A9-412
A9-416
A9-501
A9-622
A9-701
A9-711
A9-712
A11-410
A3-410
A3-412
A4-409
A4-410
A5-410
A6-409
A6-410
Al11-412
A11-413
A3-413
A4-412
A6-412
Al11-411
A3-411
A4-411
A4-413
A5-411
A5-413

1668

418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
315.00
315.00
293.00
315.00
293.00
293.00
293.00
315.00
315.00
315.00
293.00
315.00
293.00
293.00
293.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00

1650



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A6-402
A6-403
A6-406
A6-411
A6-413
Al11-407
A3-407
A5-407
A4-407
A6-407
A3-401
A6-404
B1-720
B1-102
A11-508
A3-701
A6-710
B2-102
B1-120
B1-121
B2-321
B1-315
B1-321
B2-114
B2-115
B2-120
B2-121
B2-314
B2-320
B1-113
B1-319
B1-015
B1-017
B1-020
B1-021
B1-216
B1-217
B1-218
B1-219
B1-220
B1-221
B2-014
B2-020
B2-220
A11-504
A11-505
A11-506
A11-507
A11-509
A11-510
A11-511
A11-512
A11-513
Al11-514
A11-602
A11-603

1669

418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
294.00
294.00
416.00
416.00
416.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00

1651



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

Al11-604
A11-605
A11-606
A11-607
A11-608
All-614
Al11-701
A11-703
Al11-704
A11-705
A11-706
A11-707
A11-708
Al11-714
Al11-401
Al1-414
A11-501
A11-502
A11-503
A3-408
A3-414
A3-501
A3-502
A3-503
A3-504
A3-505
A3-506
A3-507
A3-508
A3-509
A3-510
A3-511
A3-512
A3-513
A3-514
A3-601
A3-602
A3-603
A3-604
A3-605
A3-606
A3-607
A3-608
A3-609
A3-614
A3-702
A3-703
A3-704
A3-705
A3-706
A3-708
A5-508
A3-714
A4-401
A4-408
A4-414

1670

418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
415.00
415.00
415.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00

1652



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A4-501
A4-503
A4-504
A4-505
A4-506
A4-507
A4-508
A4-509
A4-510
A4-511
A4-513
A4-514
A4-601
A4-602
A4-603
A4-604
A4-605
A4-606
A4-607
A4-609
A4-614
A4-701
A4-702
A4-703
A4-704
A4-705
A4-706
A4-708
A4-714
A6-607
A5-401
A5-408
A5-414
A5-502
A5-503
A5-504
A5-505
A5-506
A5-507
A5-509
A5-510
A5-511
A5-512
A5-513
A5-514
A5-601
A5-602
A5-603
A5-605
A5-606
A5-607
A5-608
A5-609
A5-614
A5-702
A5-703

1671

415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00

1653



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A5-704
A5-706
A5-707
A5-708
A5-714
A6-401
A6-405
A6-408
A6-414
A6-501
A6-502
A6-503
A6-504
AB-505
A6-506
AB-507
A6-509
A6-510
A6-511
A6-512
A6-513
A6-514
A6-601
A6-602
A6-603
A6-604
A6-605
A6-606
A6-608
A6-609
A6-614
A6-701
A6-702
A6-703
A6-704
AB6-705
A6-707
A6-708
A6-714
A11-609
A5-611
A6-611
A4-611
Al11-611
A11-610
Al11-612
A11-613
A3-610
A3-611
A3-612
A3-613
A4-610
A4-612
A4-613
A5-612
A6-610

1672

415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
416.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00

1654



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A6-612
A6-613
A11-702
A4-710
A5-710
A3-710
Al11-710
A6-709
A11-709
Al1-711
A11-713
A3-713
A3-709
A3-711
A3-712
A4-709
A4-711
A4-713
A5-709
A5-712
A5-713
A6-711
A6-713
B1-103
B1-108
B1-302
B1-303
B1-308
B1-309
B1-702
B1-703
B2-103
B2-302
B2-303
B2-308
B2-702
B2-708
B1-514
B1-515
B2-514
B2-515
B1-521
B2-520
B2-521
B1-508
B2-503
B1-101
B1-104
B1-110
B1-122
B1-304
B1-307
B1-310
B1-504
B1-510
B1-513

1673

418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00

1655



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B1-516
B1-704
B1-713
B1-714
B1-715
B1-716
B1-721
B1-722
B2-720
B1-609
B1-002
B1-004
B1-006
B1-007
B1-008
B1-010
B1-011
B1-012
B1-204
B1-205
B1-206
B1-207
B1-209
B1-210
B1-211
B1-212
B1-402
B1-403
B1-407
B1-408
B1-409
B1-413
B1-414
B1-415
B1-416
B1-418
B1-602
B1-603
B1-604
B1-607
B1-608
B1-610
B1-613
B1-614
B1-615
B1-616
B1-617
B1-618
B1-619
B1-620
B1-621
B2-003
B2-015
B2-021
B2-002
B2-008

1674

294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00

1656



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B2-009
B2-202
B2-209
B2-614
B1-405
B1-406
B1-412
B1-605
B1-606
B1-611
B1-201
B1-118
B1-105
B1-305
B1-312
B1-706
B1-711
B1-517
B1-518
B1-505
B1-001
B1-601
B1-111
B2-415
B2-420
B2-421
B2-615
B2-620
B2-621
B2-516
B2-301
B2-113
B2-116
B2-119
B2-313
B2-316
B2-104
B2-304
B2-310
B2-513
B2-519
B2-713
B2-402
B2-403
B2-602
B2-603
B2-609
B2-719
B2-016
B2-019
B2-216
B2-219
B2-501
B2-504
B2-510
B2-522

1675

318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
294.00
318.00
318.00
318.00
318.00
294.00
294.00
294.00
294.00

1657



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B2-701
B2-704
B2-707
B2-204
B2-007
B2-010
B2-207
B2-018
B2-217
B2-616
B2-005
B2-012
B2-206
B2-212
B2-407
B2-410
B2-413
B2-418
B2-419
B2-604
B2-607
B2-610
B2-619
B2-417
B2-605
C3-102
C3-115
C3-120
C3-121
C3-314
C3-320
C3-113
C3-119
C3-313
C3-316
C3-319
C3-015
C3-020
C3-021
C3-214
C3-215
C3-220
C3-221
C3-103
C3-109
C3-302
C3-514
C3-502
C3-508
C3-509
C3-101
C3-104
C3-107
C3-110
C3-304
C3-516

1676

294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00

1658



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C3-713
C3-714
C3-715
C3-716
C3-720
C3-721
C3-202
C3-203
C3-008
C3-402
C3-403
C3-409
C3-421
C3-602
C3-603
C3-608
C3-609
C3-621
C3-615
C3-620
B2-411
B2-412
B2-611
B2-717
B2-201
B2-118
B2-111
B2-112
B2-305
B2-311
B2-518
B2-517
B2-505
B2-511
B2-512
B2-001
B2-022
B2-222
B2-601
B2-622
C3-013
C3-213
C3-507
C3-704
C3-707
C3-018
C3-019
C3-216
C3-217
C3-218
C3-219
C3-205
C3-006
C3-004
C3-204
C3-010

1677

294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00

1659



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C3-210
C3-419
C3-613
C3-404
C3-407
C3-410
C3-604
C3-607
C3-610
C3-211
C3-417
C3-418
C3-606
C3-605
C3-611
C3-612
C3-405
C3-406
C3-412
C3-411
C3-118
C3-317
C3-117
C3-105
C3-106
C3-305
C3-306
C3-311
C3-518
C3-517
C3-717
C3-718
C3-201
C3-705
C3-706
C3-506
C3-511
C3-601
C3-622
B8-103
B8-104
C3-401
B8-109
B8-110
B8-304
B8-310
B8-113
B8-314
B8-120
B8-319
B8-320
B8-503
B8-714
B8-510
B8-513
B8-519

1678

318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
294.00
294.00
294.00
294.00
318.00
318.00
294.00
294.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00

1660



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B8-520
B8-709
B8-710
B8-102
B8-003
B8-108
B8-302
B8-010
B8-004
B8-203
B8-210
B8-713
B8-719
B8-019
B8-213
B8-214
B8-403
B8-413
B8-420
B8-603
B8-604
B8-609
B8-613
B8-013
B8-322
B8-301
B8-005
B8-008
B8-208
B8-115
B8-118
B8-121
B8-315
B8-318
B8-321
B8-505
B8-508
B8-515
B8-518
B8-522
B8-702
B8-708
B8-715
B8-718
B8-015
B8-018
B8-218
B8-408
B8-415
B8-618
B8-605
B8-608
B8-615
B8-007
B8-011
B8-012

1679

294.00
294.00
294.00
294.00
318.00
294.00
294.00
318.00
318.00
318.00
318.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
294.00
318.00
318.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00

1661



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B8-016
B8-216
B8-017
B8-407
B8-606
B8-607
B8-612
B8-617
B8-106
B8-107
B8-116
B8-117
B8-317
B8-506
B8-712
B8-716
B8-717
B8-512
B8-517
B8-706
B8-707
B8-021
B8-002
B8-202
B8-022
B8-222
B8-422
B8-622
B8-402
A1-503
A1-502
A1-706
A1-707
A1-708
A1-701
Al1-704
A1-705
A1-504
B8-401
B8-418
B8-610
C3-616
A1-501
A1-505
A1-508
B8-721
A1-506
A1-507
A1-702
A1-703
A9-104
A9-105
A9-106
A9-108
A9-310
A9-202

1680

318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
318.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
318.00
318.00
318.00
318.00
415.00
415.00
415.00
294.00
415.00
415.00
415.00
415.00
293.00
293.00
293.00
293.00
293.00
315.00

1662



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A9-203
A1-406
Al1-401
A1-402
A1-403
Al-404
A1-405
Al1-407
A1-408
A1-601
A1-604
A1-605
A1-606
A1-607
A1-608
A1-603
A9-309
A9-313
A9-109
A9-113
A9-315
A9-110
A9-316
A9-318
A9-118
A9-119
A9-120
A9-321
A9-121
A9-312
A9-201
A9-111
A9-112
A9-122
A9-311
A9-322
A9-604
A9-603
A9-606
A9-605
A9-608
A9-609
A9-610
A9-514
A9-513
A9-515
A9-518
A9-520
A9-519
A9-521
A9-721
C3-318
A10-510
A11-601
A11-712
A3-707

1681

315.00
419.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
315.00
293.00
293.00
293.00
293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
294.00
293.00
418.00
415.00
415.00

1663



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A5-412
A5-610
A5-705
A9-516
A9-709
A9-720
B1-009
B1-106
B1-501
B1-503
B1-520
B1-707
B2-110
B2-306
B2-406
B2-502
B2-509
B8-006
B8-014
B8-417
B8-509
C3-011
C3-016
C3-111
C3-504
C3-505
A9-719
A9-402
A9-406
A9-718
A9-403
A9-404
A9-408
A9-405
A9-401
A9-522
A9-611
A9-612
B8-312
B8-711
A6-712
A9-116
A9-722
A9-102
A9-013
A9-216
A9-218
A9-205
A9-306
A9-001
A9-012
A9-614
A9-703
A9-704
A9-715
A9-103

1682

418.00
418.00
415.00
293.00
293.00
293.00
318.00
294.00
294.00
294.00
294.00
294.00
294.00
294.00
318.00
294.00
294.00
318.00
318.00
318.00
294.00
318.00
318.00
294.00
294.00
294.00
293.00
315.00
315.00
293.00
318.00
315.00
315.00
315.00
315.00
293.00
315.00
315.00
294.00
294.00
416.00
294.00
293.00
293.00
315.00
315.00
315.00
315.00
293.00
315.00
315.00
315.00
293.00
293.00
293.00
293.00

1664



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A9-114
A9-115
A9-308
A9-319
A9-320
A9-204
A9-410
A9-421
A9-422
A9-511
C5-702
B7-508
C6-506
C6-604
C4-603
C5-407
C5-509
C6-206
C5-709
C6-102
C5-102
C5-201
A10-201
C5-003
C4-003
C6-003
B7-003
C5-301
A10-104
A10-105
A10-106
A10-108
A10-313
A10-314
A10-309
A10-310
A10-109
A10-110
A10-113
A10-315
A10-316
A10-318
A10-116
A10-118
A10-120
A10-119
A10-321
A10-202
A10-203
A10-312
A10-111
A10-112
A10-122
A10-311
A10-322
A10-513

1683

293.00
294.00
293.00
293.00
293.00
315.00
315.00
315.00
315.00
293.00
571.00
571.00
571.00
572.00
572.00
572.00
571.00
572.00
571.00
571.00
571.00
572.00
315.00
572.00
572.00
572.00
572.00
571.00
293.00
293.00
293.00
293.00
293.00
293.00
294.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00
315.00
315.00
293.00
293.00
293.00
293.00
293.00
293.00
293.00

1665



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A10-515
A10-516
A10-722
A10-518
A10-520
A10-521
A10-401
A10-402
A10-403
A10-404
A10-405
A10-406
A10-408
A10-519
A10-522
A10-603
A10-604
A10-605
A10-606
A10-608
A10-609
A10-610
A10-611
A10-612
A10-719
A10-720
A10-718
C5-101
C5-108
C5-307
C5-308
C5-107
C5-110
C5-309
C5-310
C5-701
C5-707
C5-708
C5-710
C5-501
C5-507
C5-508
C5-103
C5-104
C5-302
C5-303
C5-304
C5-502
C5-503
C5-007
C5-008
C5-504
C5-704
C5-207
C5-208
C5-603

1684

293.00
293.00
293.00
293.00
293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
293.00
293.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
572.00
572.00
571.00
571.00
572.00
572.00
572.00

1666



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C5-002
C5-004
C5-009
C5-202
C5-203
C5-210
C5-401
C5-403
C5-408
C5-409
C5-410
C5-602
C5-604
C5-607
C5-608
C5-609
C5-610
C4-303
C4-305
C4-306
C4-502
C4-503
C4-504
C4-702
C4-703
C4-108
C4-109
C4-307
C4-308
C4-506
C4-507
C4-508
C4-509
C4-707
C4-002
C4-004
C4-203
C4-202
C4-204
C4-205
C4-206
C4-602
C4-604
C4-606
C4-007
C4-008
C4-009
C4-207
C4-208
C4-402
C4-403
C4-404
C4-406
C4-605
C4-209
C4-408

1685

572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00

1667



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

C4-607
C4-608
C4-609
C4-407
C4-409
C6-307
C6-308
C6-106
C6-108
C6-309
C6-507
C6-508
C6-705
C6-706
C6-707
C6-708
C6-709
C6-509
C6-303
C6-103
C6-104
C6-502
C6-503
C6-006
C6-504
C6-703
C6-704
C6-005
C6-007
C6-008
C6-205
C6-207
C6-009
C6-208
C6-209
C6-606
C6-608
C6-406
C6-405
C6-407
C6-409
C6-605
C6-607
C6-609
C6-002
C6-202
C6-203
C6-204
C6-602
C6-603
C6-402
C6-403
C6-404
B7-205
B7-208
B7-206

1686

572.00
572.00
572.00
572.00
572.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
572.00
571.00
571.00
571.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00

1668



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B7-008
B7-209
B7-002
B7-004
B7-006
B7-007
B7-009
B7-104
B7-107
B7-108
B7-202
B7-204
B7-302
B7-303
B7-304
B7-308
B7-309
B7-402
B7-403
B7-404
B7-405
B7-406
B7-407
B7-408
B7-409
B7-502
B7-503
B7-504
B7-506
B7-507
B7-509
B7-602
B7-603
B7-604
B7-606
B7-607
B7-608
B7-609
B7-702
B7-703
B7-705
B7-706
B7-707
B7-708
B7-709
A2-503
A2-504
A2-502
A2-508
A2-505
A2-509
A2-706
A2-701
A2-707
A2-712
A2-510

1687

572.00
572.00
572.00
572.00
572.00
572.00
572.00
571.00
571.00
571.00
572.00
572.00
571.00
571.00
571.00
571.00
571.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
571.00
571.00
571.00
571.00
571.00
571.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00

1669



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A2-501
A2-507
A2-506
A2-512
A2-511
A2-703
A2-704
A2-705
A2-708
A2-709
A2-710
A2-711
C6-110
A10-102
A13-102
C4-201
C6-201
B7-201
A13-201
A13-301
C6-301
B7-301
A13-003
A10-103
A10-114
A10-115
A10-204
A10-308
A10-319
A10-013
A10-205
A10-216
A10-218
A10-306
A2-402
A2-403
A2-404
A10-409
A10-512
A10-601
A10-602
A10-613
A10-012
A10-001
A10-410
A10-421
A10-422
A10-511
A10-614
A10-703
A10-704
A10-715
A9-409
A9-512
A9-601
A9-602

1688

415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
571.00
293.00
570.00
572.00
572.00
572.00
572.00
570.00
571.00
571.00
572.00
293.00
293.00
293.00
315.00
293.00
294.00
315.00
315.00
315.00
315.00
293.00
418.00
418.00
418.00
315.00
293.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
315.00
293.00
315.00
293.00
293.00
293.00
315.00
293.00
315.00
315.00

1670



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A9-613

A9-716

A13-001
A13-007
A13-008
A13-009
A13-010
A13-207
A13-208
A13-209
A13-210
A13-601
A13-607
A13-608
A13-609
A13-610
A13-002
A13-004
A13-401
A13-407
A13-408
A13-409
A13-410
A13-202
A13-203
A13-204
A13-602
A13-603
A13-604
A13-307
A13-308
A13-402
A13-403
A13-404
A13-108
A13-109
A13-309
A13-707
A13-708
A13-709
A13-103
A13-104
A13-302
A13-303
A13-507
A13-508
A13-509
A13-304
A13-502
A13-503
A13-504
A13-702
A13-703
A13-704
A13-105
A13-106

1689

315.00
293.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
572.00
570.00
570.00
572.00
572.00
572.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
571.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00
570.00

1671



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A13-305
A13-306
A13-706
A13-505
A13-005
A13-006
A13-101
A13-205
A13-206
A13-405
A13-406
A13-506
A13-605
A13-606
A13-110
A13-310
A13-501
A13-510
A13-701
A13-710
C5-005
C5-006
C5-105
C5-106
C5-305
C5-306
C5-505
C5-506
C5-705
C5-706
C5-205
C5-206
C5-406
C5-605
C5-606
C4-101
C4-701
C4-001
C4-510
C4-010
C4-210
C4-601
C4-401
C4-410
C4-610
C6-701
C6-710
C6-501
C6-001
C6-010
C6-210
C6-401
C6-410
C6-510
C6-601
C6-610

1690

570.00
570.00
570.00
570.00
572.00
572.00
570.00
572.00
572.00
572.00
572.00
570.00
572.00
572.00
570.00
570.00
570.00
570.00
570.00
570.00
572.00
572.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
571.00
572.00
572.00
572.00
572.00
572.00
571.00
571.00
572.00
571.00
572.00
572.00
572.00
572.00
572.00
572.00
571.00
571.00
571.00
572.00
572.00
572.00
572.00
572.00
571.00
572.00
572.00

1672



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

B7-001
B7-010
B7-110
B7-210
B7-310
B7-401
B7-501
B7-510
B7-601
B7-610
B7-701
A2-401
A2-406
A2-407
A2-412
A2-405
A2-408
A2-409
A2-410
A2-411
B7-105
A12-701
A12-706
A12-707
Al12-712
A12-501
A12-506
A12-507
A12-512
A2-606
A2-607
A2-601
A2-612
A2-602
A2-603
A2-604
A2-605
A2-608
A2-609
A2-610
A2-611
A12-503
A12-504
A12-502
A12-508
A12-505
A12-509
A12-510
A12-511
A12-705
A12-703
A12-708
A12-709
A12-710
A12-711
A12-401

1691

572.00
572.00
571.00
572.00
571.00
572.00
571.00
571.00
572.00
572.00
571.00
418.00
418.00
418.00
418.00
418.00
419.00
418.00
418.00
418.00
571.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
415.00
418.00

1673



103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
103
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103
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103
103
103
103
103
103
103
103
103
103
103
103

XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
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XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
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XRBIA HINJEWADI
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XRBIA HINJEWADI
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XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI
XRBIA HINJEWADI

A12-402
A12-403
Al12-404
A12-405
A12-406
Al12-407
A12-408
A12-409
A12-410
Al2-411
Al12-412
A12-601
A12-602
A12-603
A12-606
A12-607
Al12-612
A14-503
A14-704
A14-705
A14-707
A14-708
D1-506
D1-507
D1-701
D1-702
D1-703
D1-704
D1-705
D1-708
D6-502
D6-503
D6-701
D6-704
D6-705
D6-706
D6-708
D6-506
D1-501
D1-502
D1-503
D1-504
D1-508
D6-504
D6-508
A14-505
A14-507
A15-402
D1-505
D6-505
D6-507
A14-703
A15-401
A15-404
A15-406
A15-407
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418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
418.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
419.00
416.00
416.00
416.00
416.00
419.00
419.00
419.00
419.00
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XRBIA HINJEWADI
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A15-408
D1-706
D1-707
D6-702
D6-703
A15-807
A15-706
C2-501
C2-502
C2-503
C2-504
C2-505
C2-506
C2-508
C2-701
C2-702
C2-703
C2-704
C2-705
C2-707
C2-708
C2-402
C2-403
C2-404
C2-405
C2-406
C2-407
C2-408
C2-601
C2-602
C2-603
C2-604
C2-607
B3-702
B3-704
B3-503
B3-502
B3-504
B3-505
B3-508
B3-506
B3-507
B3-604
B3-602
B3-605
B3-405
B3-407
B3-406
B3-607
B3-408
B3-601
B3-608
B6-501
B6-502
B6-503
B6-504

1693

419.00
416.00
416.00
416.00
416.00
419.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
416.00
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419.00
419.00
419.00
419.00
419.00
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419.00
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419.00
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416.00
416.00
416.00
416.00
416.00
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419.00
419.00
419.00
419.00
419.00
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416.00
416.00
416.00
416.00
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B6-602
B6-603
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C7-502
C7-503
C7-504
C7-505
C7-507
C7-701
C7-702
C7-703
C7-704
C7-705
C7-706
C7-708
A14-405
A12-604
A12-605
A12-608
A12-609
A12-610
Al12-611
A14-402
A14-403
A14-406
A14-407
A14-601
A14-603
A14-604
A14-607
A15-502
A15-503
A15-505
A15-506
A15-507
A15-508
C7-401
C7-406
C7-407
C7-408
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416.00
416.00
416.00
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C7-602
C7-604
C7-605
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D1-401
D1-402
D1-403
D1-404
D1-405
D1-407
D1-408
D1-601
D1-602
D1-604
D1-606
D1-607
D1-608
D6-401
D6-402
D6-403
D6-404
D6-405
D6-406
D6-407
D6-408
D6-602
D6-603
D6-604
D6-605
D6-606
D6-607
B7-005
A10-121
A10-721
A12-702
A12-704
A14-801
A14-803
A14-804
A14-805
A14-806
A14-807
A15-603
A15-702
A15-703
A15-705
A15-707
A15-708
A15-808
B7-207
C4-005
C4-006
C4-105
C4-106
C4-310
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419.00
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419.00
419.00
419.00
419.00
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419.00
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419.00
419.00
419.00
419.00
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419.00
419.00
419.00
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416.00
416.00
416.00
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572.00
572.00
571.00
571.00
571.00
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C5-001
C5-204
C5-404
C5-601
C5-703
C6-004
C6-702
B8-720
C3-708
C2-605
C4-405
C4-704
D6-707
B8-521
A2-702
B8-620
C3-501
C3-510
D1-605
D6-601
C3-519
B7-704
B7-605
C3-112
C5-405
C7-508
B8-621
D6-608
C3-003
B8-602
C3-307
A10-716
C3-503
B2-721
B8-412
B2-213
C5-402
B6-507
B8-112
C7-707
C3-522
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572.00
572.00
572.00
572.00
571.00
572.00
571.00
294.00
294.00
419.00
572.00
571.00
416.00
294.00
416.00
318.00
294.00
294.00
419.00
419.00
294.00
571.00
572.00
294.00
572.00
416.00
318.00
419.00
318.00
318.00
294.00
294.00
294.00
294.00
318.00
318.00
572.00
416.00
294.00
416.00
294.00

1678



1679

™

EIFFE]

a better life cummyeer

1697
Exhibit - K

Ref- EIFFEL/EC/D-K/11-12/99 , Date - 01/12/2011

To,

State Level Expert Appraisal Committee and SEIAA

Environment Department (Government of Maharashtra),
15" Floor, New Administrative Building,

Mantralaya, Mumbai- 400 032,

Subject- Environment Clearance for proposed Township project at village Dattawadi-
Kasarsai, Dist- Pune,

Dear Sir,

We are In process of setting up a Township project located at at village Dattawadi-Kasarsai,
Dist- Pune.

We are enclosing a copy of application Form-I and IA and conceptual plans for your kind
perusal.

L

Hope the above 1s in line with the requirement and we now look forward to further action in this
regard.

We request you to acknowledge the same and oblige.

Thanking you,

Yours Faithfully, f =
i
For Eiffel Deévelopers and Realtors Ltd. 41+

wTew ffiry
iy forary

AL LT

Authorized

Encl.: A/a

EIFFEL DEVELOPERS & REALTORS LTD.
1SO 9001:2000 CERTITIED COMPANY

PUNE MuMBAI DEiti BANGALORE NAGPUR



To,
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16.02.2022

The Member Secretary,
State Environmental Impact Assessment
Authority (SEIAA) - Maharashtra

Member Secretary

State Expert Appraisal Committee-III
(SEAC-III) Maharashtra

Environment Department, Govt. of Maharashtra
15t floor, New Administrative Building,
Mantralaya, Mumbai-400032

Subject:

Project /
Activity:

Reference:

Application for ‘Environmental Clearance’: Terms of
Reference (ToR) and Environment Clearance (Fresh
case under violation): read with EIA Violation
Notification 14.03.2017 AND Office Memorandum
dated 28.01.2022

Xrbia Hinjewadi Developers Private Limited.
(hereafter called as Project Proponent (PP) as
Developers — Applicant)

Residential project — “"Xrbia Hinjewadi Special
Township” - Sector R-22 to R-28 and Sector R-29
at S. Nos. 38/2 and others, Village Nere -
Dattawadi, Taluka - Mulshi, District - Pune

1. Environmental Clearance form Gol, MoEF file No.
21-153/2008-IA-III dated 27.12.2006 (Plot area
97.28 ha)

2. MoEF&CC Notification 14.03.2017
. MOEF&CC OM dated 09.09.2019

4. Standard Operating Procedure (SOP) published by
MoEF&CC on 07.07.2021

5. MoEF&CC OM dated 28.01.2022

6. NGT Order No. (I.A. No. 136/2020) of M/s Embassy
Property Development Pvt. Ltd. dated 10.02.2022

OV

Corporate Office : 1% Floor, Mantri House,929, F.C. Road, Pune — 411004, India.

Tel : + 91 20 66858888, Fax : + 91 20 66858889
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Dear Sir,

The application is hereby made without prejudice to the rights and
subject to orders that may be passed from time to time from Hon’ble
National Green Tribunal and/or any other competent court. This is
without admitting but assuming that there is a cognizable violation, as
may be finally decided by the Hon’ble Tribunal or Courts.

1. We, Xrbia Hinjewadi Developers Private Limited. (hereafter
called as Project Proponent (PP) as Developers - as Applicant)
had constructed a Residential project “Xrbia Hinjewadi Special
Township” - Sector R-29 and Sector R-22 to R-28 at S.No0s.38/2
and others, Village Nere, Dattawadi, Taluka Mulshi, District Pune.

2. The earlier Environmental Clearance (EC) for development of
township "Silicon City" was received on 27.12.2006 based on Form
1 & 1A and Conceptual Plan for total plot area 97.28 ha under
Category 8(b) "Township and Area development project category”.
(As per EC, it was mentioned ... the Township will have 1000 plots,
which will be sold to individuals for construction of bungalows. The
Total area for construction as per the approved plan is 48.64 ha...)

3. Now, we are applying for a fresh application for Environmental
Clearance for residential Sector R-29 and Sector R-22 to R-28
under 8(b) “Township and Area development project category”.
The project has been completed as per the revised sanctioned plan
under Special Township PLU from PMRDA on 25.12.2015 and the
revised NA order sanctioned by District Collector. Area allotment
details have been mentioned below.
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Details Sector Sector Total
(All areas in m?) R-22 to 28 R-29

Sector area in m? 79,109 38,123 1,17,232
FSI area in m? 75,212 68,031 | 1,43,242
Non-FSI area in m? 17,289 15,348 32,637
Total Construction area 92,501 83,378 1,75,879

The earlier EC letter granted on 27.12.2006.

The project was considered and discussed in the 60" State Expert
Appraisal Committee (SEAC) meeting, Maharashtra, and had
submitted a compliance reply on 06.12.2012.

Location clearance was received from Govt. of Maharashtra on
08.06.2009 as well as received the NA order from District Collector,
Pune for Township on 07.09.2010 for the plot area 81.20 ha. Also
revised NA order and Town planning letter have been received
under Township development.

Agreement for development was done between Xrbia Hinjewadi
Development Pvt. Limited, on 20.07.2012. (For sectors R-22 to R-
28 and Sector R-29). Also received revised TP letter from Town
planning, Collector Pune, and NA order on 10.09.2012,
08.11.2013, and 29.12.2015.

Again, re-submitted a separate application for EC under Category
8(b) for Sector R-22 to Sector R-28 and Sector R-29 on 12.06.2013
by Xrbia Hinjewadi Development Pvt. Limited.

We started the construction activity after receiving the
Development Permission (DP) & Commencement Certificate (CC)
from Collector Office on 10.09.2012. (Sector R-22 to Sector R-28)



10.

11.

12.

1701

1683

and have taken DP and CC from PMRDA for (Sector-29) on

20.10.2016.

The construction of all the residential sectors was completed in the
year 2016-2017. Out of 4,86,400 m? (48.64 ha) of the total
construction area granted in the EC, around 1,75,879 m? (17.5 ha)

of the construction has been completed.

The occupancy Certificate was taken in the year 2016-2019. The

project was handed over to society and registration was completed

in the year 2017-2018.

Project Chronology (Diary of the events) is given below:

Sr.

Documents

Date

Environmental Clearance from Gol, MoEF
File No. 21-153/2008-IA-III

Plot area - 97.28 ha

Company Name: Eiffel Infocity Pvt. Ltd.

27.12.2006

Consent to Establish from MPCB -Consent No.
BO/RO/(P&P)/364

Plot area — 97.28 ha

Company name: M/s. Nahar Silicon City

10.04.2006

Consent to Establish from MPCB

Consent No. BO/RO/(P&P)/EIC No. PN-3230-
09/E/CC/231

Plot area - 1,00,700 m?

BUA - 30,658 m?

Company Name : Eiffel Developers & Realtors Ltd.

“Silicon City” S. No. 52, 53, 54, Village Dattawadi
& Kasarsai, Taluka Mulshi, District Pune

08.07.2009

Loqation Clearance form Govt. of Maharashtrq
hdATh -TedIud -2¢ob/RR/Y. Th. W43/oly/dATT -¢3 TeATH -
¢.0§,008%

Plot area - 81.20 ha
Company Name: Eiffel Infocity Pvt. Ltd.

08.06.2009

Collector Office: Letter of Intent

. TH3T/hId /2¥_¢/0] JOY o2, f&sileh /0]/008

24.09.2009
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1702
Sr. Documents Date
Company name: Eiffel Developers and Realtors
Ltd.
6. NA order %. GH3/TAT/THIR/333/o¢ qOY -o2, feaiieh 07.09.2010
ob/oQ/Qo?o
Plot area - 81.20 ha
Company name: Eiffel Developers and Realtors
Ltd.
7. Submitted application for Environmental Clearance 02.12.2011
at SEAC, Maharashtra
8. Revised - Town Planning letter to Collector 07.01.2012
9. Revised NA order . 31.03.2012
. TH3T/EN TH /THIR/R2/R0¢ YOI -3¢, feeAien
3¢/03/302¢
Plot Area : 58,34,335 m?
Company name: Eiffel Developers and Realtors
Ltd.
10. Agreement for sale between Xrbia Development 20.07.2012
Limited and Xrbia Hinjewadi Development Pvt. Ltd.
11. Revised Letter of TP to Collector (Sector R-22 to 23.07.2012
Sector R-28 and Sector R-29)
12. Commencement Certificate (R-22 to R-28 and R- 10.09.2012
29)
13. Submitted separate application for Environmental 12.06.2013
Clearance at SEAC, Maharashtra (R-22 to R-28
and R-29)
Company Name: Xrbia Hinjewadi Developers Pvt.
Ltd.
14. Letter of TP to Collector (R-22 to R-28 and R-29) 19.08.2013
15. Revised NA order (R-29) 08.11.2013
16. Revised NA order (R-22 to R-28) 05.06.2014
17. Special Township - PLU sanctioned plan Vide no. 25.12.2015
42 dated 07/01/2012
Company name: Xrbia Developers Ltd.
18. Second revised NA order (Plot area 5,84,335 m?) 29.12.2015
19. Revised building plan from PMRDA (Development 30.09.2016

Permission and commencement Certificate)
(Sector R-22- Sector R-28)
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Sr.

Documents Date

Letter no. / C.R. No. 811/16-17/Mouze - &R &ddrsr
Company Name: Xrbia Developers Ltd.

20. Revised building plan from PMRDA (Sector R -29) 20.10.2016

Letter no. / C.R. No. 10.02.16-17/Mouze - &R

gddrst Mulshi

Company name: Xrbia Developers Ltd.
21. Part Occupancy Certificate - PMRDA 07.11.2016
22. Part Occupancy Certificate - PMRDA 27.01.2017
23. Corrected Completion Certificate - PMRDA 01.02.2017
24. Formation of Society - Certificate 11.09.2017
13. For identifying and handling violation cases, The Ministry of

Environment Forest & Climate Change (MoEF&CC) had
published an independent Notification on 14.03.2017 for
consideration of violation projects for scrutiny under EAC. (Para 13
(1): .....the Central Government hereby directs that the projects or
activities or the expansion or modernization of existing projects or
activities requiring prior environmental clearance under the
Environment Impact Assessment Notification, 2006 entailing
capacity addition with change in process or technology or both
undertaken in any part of India without obtaining prior
environmental clearance from the Central Government or by the
State Level Environment Impact Assessment Authority, as the case
may be, duly constituted by the Central Government under sub-
section (3) of Section 3 of the said Act, shall be considered a case
of violation of the Environment Impact Assessment Notification,
2006 and will be dealt strictly as per the procedure specified in the

following manner:-......)



14,

15.

16.

17.

18.

19.
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The window for submission was valid till 13.09.2017 and was
extended further from 14.03.2018 to 13.04.2018 based on court
direction and MoEF&CC Office Memorandum dated 16.03.2018.

MOEF&CC also issued Office Memorandum (OM) 09.09.2019
w.r.t. 14.03.2017, about consideration of Category-B violations
proposals at State level, under through “lateral entry”.

MoOEF&CC published a Standard Operating Procedure (SOP)
on 07.07.2021. This SOP was challenged in the Madurai Bench of
the High Court of Madras in the matter of W.P. (MD) No. 11757 of
2021 titled Fatima Vs Union of India and was interim stayed vide
order dated 15.07.2021.

As per the MoEF&CC OM dated 28.01.2022, in a recent order
of Hon’ble Supreme Court, in the matter of Electrosteel
Steels Limited Vs Union of India and Ors., dated 9.12.2021,
it was stated that the interim by Madras High Court was
misunderstood. As per the Madras High Court, the interim stay
order passed has no application beyond the territorial Jurisdiction
of the Madras High Court.

Case of Violation was listed at Hon’ble National Green Tribunal
(NGT) O.A. No. 33/2019 (I.A. No. 31/2019) and was disposed of
by the Hon’ble National Green Tribunal (NGT). The enclosed
following Daily Order dated 19.05.2021 was passed.

In light of this, MOEF&CC issued the detailed Office Memorandum,
dated 28.01.2022, explaining the procedural way ahead to handle
the violation cases, with emphasis supplied with it, including the
Judgement of the Hon'ble Supreme Court.
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20. Hence, we would like to apply for Terms of Reference and
Environment Clearance (Fresh Case) for the
changes/addition/variation in total covered built-up construction
area occurred and executed in the project under violation as per
the MoEF&CC Notification 14.03.2017 and MoEF&CC published
Office  Memorandum (OM) for identification and handling of
violation cases under EIA Notification 2006 a Standard Operating
Procedure (SOP) on 07.07.2021 and Office Memorandum dated
28.01.2022.

21. In view of the submissions made above, kindly consider the
application and expedite the process of grant of Environment
Clearance.

Thanking you,
Yours faithfully,
For Xrbia Hinjewadi Developers Private Limited.

AUTHORIZED SIGNATORY

Enclosures:
1. Copy of Form 1 & 1 A including all respective Annexures

2. Copy of NGT Order
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(See Paragraph-6)
CATEGORY -B
Note : If space provided against any parameter is inadequate,Kindly upload supporting document

under 'Additional Attachments if any' at the last part of the Form1. Please note that all such
Annexures must be part of single pdf document.

(I)Basic Informations

S.No. | Item Details
Whether proposal involved violation of EIA Y
e es
notification
Weather Consent to Establishment Yes
Obtained
Upload copy of CTE NA
Residential project - “Xrbia Hinjewadi Special Township” -
Sector R 22 to R28 and Sector R 29 at S. Nos. 38/2 and
- others, Village Nere - Dattawadi, Taluka - Mulshi, District -
1. Name of the Project Pune M/s. Xrbia Hinjewadi Developers Private Limited.
(hereafter called as Project Proponent (PP) as Developers -
Applicant)
Proposal No SIA/MH/MIS/72296/2022
2. Project Sector INFRA-2
3. Location of the project Nere Dattawadi, Pune
4. Shape of the project land |Block (Polygon)
Uploaded GPS file Annexure-GPS file
Uploaded copy of survey of India ToposheetlAnnexure—Survev of india toposheet
5. Brief summary of project Annexure-Brief summary of project
6. State of the project Maharashtra
Details of State of the project
S.no State Name District Name Tehsil Name
(1.) | Maharashtra Pune Mulshi
7. Town / Village Nere Dattawadi, Pune
Sector R 22 to R28 and Sector R 29 at S. Nos. 38/2 and
8. Plot/Survey/Khasra No. others, Village Nere - Dattawadi, Taluka - Mulshi, District —
Pune
9. S. No. in the schedule 8(b) Townships and Area Development projects.
a. Sector Area - R 22-28: 79,109 m2 b. Sector Area - R 29:
38,123 m2 1. Total Sector Area - (R-29, R22-28): 1,17,232
m2 a. FSI area - Sector R 22-28: 75,212 m2 b. FSI area -
Proposed capacity/area/length/tonnage to Sector R 29: 68,031 m2 2. Total FSI area — Sector (R-29,
10. | be handled/command area/lease R22-28): 1,43,242 m2 a. Non FSI area - Sector R 22-28:
area/number or wells to be drilled 17,289 m2 b. Non FSI area - Sector R 29: 15,348 m2 3.
Total Non FSI area - Sector (R-29, R22-28): 32,637 m2 1.
Total BUA area - Sector R 22-28: 92,501 m2 2. Total BUA
area — Sector R 29: 83,378 m2 3. Total BUA area ha.
11. | New/Expansion/Modernization | New

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022 111
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12. | Category of project
Does it attract the general condition? If
13. . No
yes, please specify
14 Is there any court order to consider your Zisnexure-u loaded court order to consider your project
" | project under 'A' Category if o R Y Rro)
under 'A' Category
15. | Does it attract the specific condition? No
16. | Is there any litigation pending against the v
. es
project?
Attach court order(s) given in this regard Annexure-Uploaded Attach court order(s) given in this
regard
17. il\rl]ela(\r:sst railway station along with distance Chinchwad Railway Station, 10.9 km
18. | Nearest airport along with distance in kms Pune International Airport, 22.7 km
19. Nearest_Towp/Clty/Il?lstr|ct Headquarters Hinjewadi , 4.45 km
along with distance in kms
20. D|stfanc_e of the project from nearest 4.45 , 4.45 km
Habitation
21. | Details of alternative sites examined shown No
on a toposheet
22. | Whether part of interlinked projects? No
23. | Whether the proposal involves
approval/clearance under the Forest No
(Conservation)Act,19807
24. | Whether the proposal involves
approval/clearance under the wildlife No
(Protection)Act,1972?
Whether the proposal involves
25. | approval/clearance under the C.R.Z No
notification,2011?
26. | Whether there is any Government No
Order/Policy relevent/relating to the site?
27. | Whether there is any litigation pending
against the project and/or land in which the|Yes
project is proposed to be set up?
(a)Name of the Court |NGT
(b)Name of the Sub court |NGT Western Zone
(c) Case No. Original Application No. 33/2019 (WZ) (I. A. No. 31/2019
(wz)(
(d) Orders/dlrecFlons of the court, if any Order attached with cover letter annexure
and relevance with the proposed project.
28. | Project Cost(in Lac.) 34700
30 Whether the proposed project/activity No
" | located in notified Industrial area(Yes/No)
Activity

Construction, operation or decommissioning of the Project involving actions, which will cause
physical changes in the locality (topography, land use, changes in water bodies, etc.)

S.No

Information/Checklist confirmation

| Yes/No | Details there of (with

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022
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wherever possible) with source
of information data

1.1

Permanent or temporary change in land use, land cover or
topography including increase in intensity of land use (with
respect to local land use plan)

No

Development was carried in line
with the topography & without
disturbing natural drainage pattern.
Project has been approved by Town
Planning Dept. Pune.

1.2

Clearance of existing land, vegetation and buildings?

Yes

EC received on dated 27.12.2006 for
total construction area was 48.64
Ha & construction work completed
at site is 1,75,879 m2.

1.3

Creation of new land uses?

No

Its Special Township project

1.4

Pre-construction investigations e.g. bore houses, soil testing?

Yes

Construction work already initiated
as per EC received on dated
27.12.2006 for total construction
area was 48.64 Ha & construction
work completed at site is 1,75,879
m2. Hydrogeological study
conducted & Soil samples taken
within the plot premises for
geotechnical investigation.

1.5

Construction works?

Yes

EC received on dated 27.12.2006 for
total construction area was 48.64
Ha & construction work completed
at site is 1,75,879 m2.

1.6

Demolition works?

No

No demolition at site

1.7

Temporary sites used for construction works or housing of
construction workers?

Yes

Temporary labour camp was
constructed for construction
workers. The labour camp was
provided with Drinking water and
sanitary facilities and was later

dismantled.

1.8

Above ground buildings, structures or earthworks including
linear structures,cut and fill or excavations and fill or
excavations

Yes

EC received on dated 27.12.2006 for
total construction area was 48.64
Ha & construction work completed
at site is 1,75,879 m2. Excavation
had been carried out for foundation
work and underground utilities. The
excavated top soil was used for
landscaping. The construction debris
was utilized for backfiling and
levelling of the plot & remaining was
disposed to authorized site.

1.9

Underground works including mining or tunneling?

No

No wunderground works
mining/ Tunnelling was
except for minor activities like
excavation of earth only for
foundation, laying down of pipes,
underground storage tank, electric
cables, etc.

including
required

1.10

Reclamation works?

No

Not applicable

1.11

Dredging?

No

Not applicable

1.12

Offshore structures?

No

Not applicable

1.13

Production and manufacturing processes?

No

Not applicable

1.14

Facilities for storage of goods or materials?

Yes

Only construction material was

stored in temporary storage site.

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022
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Construction Stage: Septic Tank for
labour colony was provided,
construction debris were sent to the
authorized agency. Operational
Stage: Organic Waste Composting
for solid waste disposal and Sewage
Treatment Plant for treatment of
waste water has been provided.

No, long term housing facility for

permanently?

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022

1.16 | Facilities for long term housing of operational workers? No .
operational workers.
There were movements of trucks for
1.17 | New road, rail or sea traffic during construction or operation? No material . transport_ . during
construction phase. Existing roads
were used for the transport purpose.
New road, rail, air water borne or other transport Q&vair;asd’o:?'I’ina;:;gfjgs?emivg;
1.18 | infrastructure including new or altered routes and stations, No . P e
ports, airports etc? built or altered. Existing road was
! used for the transportation.
1.19 Closure or diversion of existing transport routes or No :crl'?eergovxwaslell(e):ddIt\:—i:]sslogrgrrgltﬁcseirear?cfl
) infrastructure leading to changes in traffic movements? . p P
infrastructure.
There was no shifting of electrical
transmission line. But the project
1.20 | New or diverted transmission lines or pipelines? No 'UVOIYES construction of new internal
pipelines for fresh water, recycled
water, rain water , sewer lines and
internal power distribution lines.
1.21 Impoundment, damming, culverting, reallgnment' or other No Not Applicable
changes to the hydrology of watercourses or aquifers?
1.22 | Stream crossings? No Not Applicable
1.23 Abstraction or transfers of water from ground or surface No Not Applicable
waters?
The land wuse was changed
Changes in water bodies or the land surface affecting permanently. The existing drainage
1.24 . Yes |system was upgraded due to
drainage or run-off? -
provision of proper storm water and
sewer network.
Construction phase: There was
temporary movement of personnel,
machines and materials for
construction phase. The impact on
the surrounding was negligible as
Transport of personnel or materials for construction, operation the man and materials were
1.25 Lo Yes | transported from local areas and
or decommissioning? ; -
thus there was fraction of noise and
emissions. Post Construction: There
is regular movement of vehicles and
residents/employees post
construction after completion of the
project and hand over.
Long-term dismantling or decommissioning or restoration Not Applicable since there is no
1.26 No : L ) .
works? dismantling involved in the project.
. L . Lo . No ongoing
Ongoing activity during decommissioning which could have an L o .
1.27 impact on the environment? No gcﬂwty/decomr_msswnmg that  will
impact the Environment.
1.28 | Influx of people to an area in either temporarily or Yes | Construction phase: During the

construction phase only construction
workers were staying till
construction completed. Operation

4/

1"



2/16/22, 3:09 PM

1 7 Er;ﬁt Part 1(FORM - B)

69

phase: On completion of the project,
there is regular movement of
residents, visitors, staff and related
personals. Total nos. of population :
14,624 nos.

No, Project proponent has provided

1.29 | Introduction of alien species? No o .
all the indigenous species.

1.30 | Loss of native species or genetic diversity? No No threat of species loss was
occurred.

1.31 | Any other actions? No No other action with reference to

construction.

Use of Natural resources for construction or operation of the Project (such as land, water,
materials or energy, especially any resources which are non-renewable or in short supply):

S.No

Information/Checklist confirmation

Yes/No

Details thereof (with
approximate quantities/rates,
wherever possible) with source
of information data

2.1 | Land especially undeveloped or agricultural land (ha) No

The land was used for construction
of Township project.

2.2 | Water (expected source & competing users) unit: KLD Yes

Source: Local Authority 1. Total
Water Requirement-1,974 m3/day
2. Fresh water requirement- 1,316
m3/day 3. Flushing water
requirement- 658 m3/day 4.
Landscaping water requirement-73
m3/day 5. Waste water generation-
1,579 m3/day 6. Wastewater to
municipal drain-675m3/day 7.
Swimming Pool Water Demand-
Tanker water Population details
Residential population-14,624 no.

2.3 | Minerals (MT) No Not Applicable
Construction material - stone, aggregates, sand / soil Construction Material was sourced
2.4 Yes
(expected source - MT) from local market.
2.5 | Forests and timber (source — MT) No Not Applicable
Source of power supply: MSEDCL
2.6 Energy including electricity and fuels (source, competing Yes During Operation Phase i) Max.
) users) Unit: fuel (MT),energy (MW) Demand Load- 4,973 kW i)
Connected Load- 6,604 kW
2.7 | Any other natural resources (use appropriate standard units) No No other natural resources used.

Use, storage, transport, handling or production of substances or materials, which could be harmful
3 to human health or the environment or raise concerns about actual or perceived risks to human

health

S.No

Information/Checklist confirmation

Yes/No

Details thereof (with
approximate quantities/rates,
wherever possible) with source
of information data

fauna, and water supplies

Use of substances or materials, which are hazardous (as per
3.1 | MSIHC rules) to human health or the environment (flora, No

No hazardous material was used for
construction.

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022
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3.2 | Changes in occurrence of disease or affect diselZ/ tdrs No No such activity was carried out\

(e.g. insect or water borne diseases) which could have changed
occurrence of disease or affect
disease vectors.

Project is positively affecting the
welfare of people by providing state
3.3 | Affect the welfare of people e.g. by changing living conditions? | Yes | of art infrastructure. The project has
provided job opportunities to skilled
and unskilled local people.

People are not affected by project,
as project aims to provide good

Vulnerable groups of people who could be affected by the infrastructure to the people in

3.4 . - - . No operation phase. All necessary
project e.g. hospital patients, children, the elderly etc. Environmental Management
practices are being followed in true

spirit.
No use or storage of harmful or
3.5 | Any other causes No hazardous material within the

project area during construction and
operation phase.

4 Production of solid wastes during construction or operation or decommissioning (MT/month)

S.No Details thereof (with
approximate quantities/rates,

Information/Checklist confirmation Yes/No . .
wherever possible) with source
of information data
4.1 | Spoil, overburden or mine wastes No Not Applicable

1. Total Solid waste generation -
4,387 kg/day 2. Bio-degradable
waste - 2,632 kg/day 3. Non-
Biodegradable waste - 1,754 kg/day

4.2 | Municipal waste (domestic and or commercial wastes) Yes .
Dry waste is handed over to
authorized vendor for further
processing. Wet waste is treated in
organic waste composing machine.

4.3 Hazardous wastes (as per Hazardous Waste Management No No hazardous waste is be

"~ | Rules) generated.

4.4 | Other industrial process wastes No Not Applicable.

4.5 | Surplus product No Not Applicable.
About 15 kg/day sewage sludge is

4.6 | Sewage sludge or other sludge from effluent treatment Yes generated. Dry sludge is used as

manure for plantation & gardening
purposes inside the premises.

Construction waste was used as fill
4.7 | Construction or demolition wastes Yes | material for levelling and road,
pathway construction.

No redundant machinery or

4.8 | Redundant machinery or equipment No equipment at project site
No contamination of soil because

4.9 | Contaminated soils or other materials No land was kept ur_rut|llzgd before the
development. Soil testing was done
prior to construction activity.

4.10 | Agricultural wastes No Not applicable

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022 6/11
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No | Not applicable

1 6?4

5 Release of pollutants or any hazardous, toxic or noxious substances to air(Kg/hr)

S.No Details thereof (with
Information/Checklist confirmation Yes/No approximate q_uantltl_es/rates,
wherever possible) with source
of information data
Vehicular movement and DG sets
5.1 Emissions from combustion of fossil fuels from stationary or ves |Can be sources of air pollution. The
' mobile sources D.G sets are used only in case of
power failure.
5.2 | Emissions from production processes No Not Applicable.
There was fugitive emission from
transportation and handling of
material such as sand, cement etc.
5.3 Emissions from materials handling including storage or Yes Dust emission due to vehicular
"~ | transport movement  during  construction
phase. Regular water sprinkling &
tarpaulin covers were provided to
cover dust emissions.
Dust emissions occur during
5.4 Emissions from construction activities including plant and Yes excavation and earthwork. Proper
" | equipment care was taken to reduce dust
emission.
Dust generated during transport and
5.5 Dust or odours from handling of materials including Yes handling of material. Regular water
"™ | construction materials, sewage and waste sprinkling & tarpaulin covers were
provided to cover dust emissions.
5.6 | Emissions from incineration of waste No No mcnjeratlon of waste is carried
out at site.
Emissions from burning of waste in open air (e.g. slash No burning of waste is carried out at
5.7 ) . . No .
materials, construction debris) site.
5.8 | Emissions from any other sources No None
6 Generation of Noise and Vibration, and Emissions of Light and Heat:
S.No Details thereof (with
Information/Checklist confirmation Yes/No approximate q-uantltlles/rates,
wherever possible) with source
of information data
Construction phase: The significant
source of noise pollution was the
machinery used for construction and
vehicular movement. Operation
6.1 From operation of equipment e.g. engines, ventilation plant, Yes phase: During operation phase the
" | crushers only source of noise is operation of
mechanical equipment, vehicular
traffic and DG sets however, these
are operated during emergency
only.
6.2 | From industrial or similar processes No Not Applicable

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022
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From construction or demolition
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Yes

The construction activities included
the noise generating activities i.e.
Excavation activities etc., Concreting
and mixing, Heavy vehicle
movement, Operation of D.G sets.
Precautions were taken to control
noise pollution i.e. High noise
generating activities were carried
out during day time only, Workers
working near high noise machinery
were provided with ear muffs/ear
plugs, Acoustic enclosure for DG Set
provided.

6.4

From blasting or piling

No

No blasting activities were carried
out.

6.5

From construction or operational traffic

Yes

During Construction Phase: There
was transportation of materials for
construction work. Precautions were
taken to reduce the impacts of the
vehicular movement. During
Operation Phase: The vehicular
parking is restricted only in the
adequate parking area provided,
which helps in reducing noise
pollution due to traffic congestion.
Adequate tree plantation also helps
to reduce the noise level and
enhance air quality

6.6

From lighting or cooling systems

Yes

Noise generation form DG sets &
cooling system.

6.7

From any other sources

No

Not Applicable

Risks of contamination of land or water from releases of pollutants into the ground or into sewers,

surface waters, groundwater, coastal waters or the sea:

S.No

Information/Checklist confirmation

Yes/No

Details thereof (with
approximate quantities/rates,
wherever possible) with source
of information data

7.1

From handling, storage, use or spillage of hazardous materials

No

No handling, storage or use of
hazardous waste is envisaged.

7.2

From discharge of sewage or other effluents to water or the
land (expected mode and place of discharge)

No

The total sewage generated is 1,579
m3/day and it is treated in STP
capacity of 1,600 m3/day (650
m3/day+ 950 m3/day). The treated
sewage from STP is utilized for
gardening, flushing and vehicle
washing makeup thus there is no
impact on the surface / ground
water.

7.3

By deposition of pollutants emitted to air into the land or into
water

No

No risk of contamination

7.4

From any other sources

No

Not Applicable.

7.5

Is there a risk of long term build up of pollutants in the
environment from these sources?

No

Not Applicable

Risk of accidents during construction or operation of the Project, which could affect human health

or the environment

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022
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S.No Details thereof (with
approximate quantities/rates,
wherever possible) with source
of information data
8.1 From explosions, spillages, fires etc from storage, handling, No aDc(ij:tticcaancToFs)x:?ZIdelc:lirvglthFich;?:r
’ use or production of hazardous substances T 9 9
system has been provided.
8.2 | From any other causes No Not applicable
The project falls under seismic zone-
Could the project be affected by natural disasters causing IIT as per IS1893 (Part-1):2002.
8.3 | environmental damage (e.g. floods, earthquakes, landslides, No The structural design is accordingly
cloudburst etc)? performed. Hence, no risk due to
natural hazards is envisaged
Factors which should be considered (such as consequential development) which could lead to
9 environmental effects or the potential for cumulative impacts with other existing or planned
activities in the locality
Details thereof (with
S.No Information/Checklist confirmation Yes/No approximate q_uantltl_es/rates,
wherever possible) with source
of information data
Lead to development of supporting utilities, ancillary
development or development stimulated by the project which The project provides a well-designed
could have impact on the environment e.g.: residential area for the new
o Supporting infrastructure (roads, power supply,waste or ﬁlc(:gug\?vn;s.s_srt;pg;;t;nga:]r:aflraeizrvvc"tlugz
2.1 WaSt? water treatment, etc.) Yes provided. The site and nearby areas
° housing development are developed with good supportive
o extractive industries - .
o supply industries infrastructure like roads, transport
PPl facility, entertainment and hospitals.
o Other
9.2 Lead to_after—use of the site, which could have an impact on No Not Applicable
the environment
9.3 | Set a precedent for later developments No Not Applicable
9.4 Have cumulgtwe ef_fects_ dye to proximity to other existing or No Not Applicable
planned projects with similar effects

(III) Environmental Sensitivity

Aerial distance (within
S.No Areas Name/Identity 15km.) Proposed project
location boundary

Areas protected under international conventions, national or
1 local legislation for their ecological, landscape, cultural or No None in 15 km radius

other related value

Areas which are important or sensitive for ec'ologlcal reasons Marunji Dam-1.19 km Kasaria
2 | - Wetlands, watercourses or other water bodies, coastal Yes

. . Dam-3.10 km

zone, biospheres, mountains, forests

Areas used by protected, important or sensitive species of
3 | flora or fauna for breeding, nesting, foraging, resting, over No None in 15 km radius

wintering, migration
4 | Inland, coastal, marine or underground waters No None in 15 km radius

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022
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5 | State, National boundaries No None in 15 km radius
6 Routes or fagllltleg u;ed by the public for access to recreation Yes Hinjewadi Kasarai Road- 2 km
or other tourist, pilgrim areas
7 | Defence installations Yes Dehu cantonment -9.8 km
8 | Densely populated or built-up area Yes Talegaon
9 Areas occupied by sensitive man-made land uses (hospitals, Yes Vidya Valley World school-4.52 km
schools, places of worship, community facilities) St Elis school - 6.12 km
Areas containing important, high quality or scarce resources. Marunji Dam-1.19 km Kasaria
10 | (ground water resources,surface Yes
- - . . . Dam-3.10 km
resources,forestry,agriculture,fisheries,tourism,minerals)
Areas already subjected to pollution or environmental
11 | damage.(those where existing legal environmental standards No None in 15 km radius
are exceeded)
Areas susceptible to natural hazard which could cause the
12 prOJe_ct to present _enwronm_ental prot_JIems (earthquakes, No None in 15 km radius
subsidence, landslides, erosion, flooding or extreme or
adverse climatic conditions) similar effects

(IV) PROPOSED TERMS OF REFERENCE FOR EIA STUDIES

1 Uploaded Proposed TOR File Annexure-TOR file
2 Uploaded scanned copy of covering letter Annexure—scanr;eet(:e(;opv of covering
3 Uploaded Pre-Feasibility report(PFR) Annexure-PFR
4q Uploaded additional attachments(only single pdf file) Annexure-Additional attachments
5 Uploaded Form-1A Annexure-Form-1A
6 Uploaded Conceptual Plan Annexure-Conceptual Plan
ADDITIONAL MULTIPLE ENTERIES
:;' Remarks Uploaded Additional Attachments
1 Environment Clearance copy Annexure-Additional Attachments
2 Consent To Establish Annexure-Additional Attachments

(V) Undertaking

The aforesaid application and documents furnished here with are true to my knowledge

(0)

Name
Designation
Company
Address

|XRBIA HINJEWADI DEVELOPERS PRIVATE LIMITED
|Authorised Signatory

|XRBIA HINJEWADI DEVELOPERS PRIVATE LIMITED
|1st Floor, Mantri House, 929, FC Road, Pune

Essential Details Sought

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022
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S. EDS Sought Date Letter
No.
NO Record
Additional Details Sought
Nsl; ADS Sought Date ADS Sought Letter
NO Record
Transferred Details(Category A To B)
Category Category
S- A(Proposal B(Proposal Transferred Reason Letter
No Date
No) No)
NO Record

environmentclearance.nic.in/state/FORM_B_PDF.aspx?cat_id=SIA/MH/MIS/72296/2022

11/1
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APPENDIX - II
(See paragraph 6)

FORM-1 A

(Only for construction projects listed under item 8 of the Schedule)

CHECK LIST OF ENVIRONMENTAL IMPACTS

(Project proponents are required to provide full information and
wherever necessary attach explanatory notes with the Form and
submit along with proposed environmental management plan & monitoring programme)

1. LAND ENVIRONMENT

(Attach panoramic view of the
project site and the vicinity)

1.1 Will the existing landuse get
significantly altered from the
project that is not consistent with
the surroundings? (Proposed

The land use of project area is Special Township. Project is in line with
Development Plan of PMRDA and earlier EC from Government of India,
MoEF vide file no. No.21-153/2006-IA-I1I dated 27.12.2006
Following documents are attached as supporting documents.

landuse must conform to the 1. Building configuration and area statement attached Annexure
approved Master Plan / II as and Master plan layout attached as Annexure III
Development Plan of the area.
Change of landuse if any and the
statutory approval from the
competent authority are
submitted). Attach Maps of (i) site
location, (ii) surrounding features of
the proposed site (within 500
meters) and (iii) the site (indicating
levels & contours) to appropriate
scales. If not available attach only
conceptual plans.
1.2 | List out all the major project Area details
requirements in terms of the land
area, built up area, water s Detail A Secto; Sector Area STottal Onit
consumption, power requirement, r. etails rea - -R29 ector; Uni
connectivity, community facilities, 22-28 area
parking needs, etc.
1. | Total Sector 79,109 38,123 1,17,232 m?
area
2, FSI area 75,212 68,031 1,43,242 m?2
2
3. NonFSI 17,289 15,348 32,637 m
area
Total
4, construction 92,501 83,378 1,75,879 m?
area
Building details
Sr | Details
1. | Building details Residential building - 29 No.
Open Amphitheatre, Club house and
Swimming pool
Tenements & shops details
Sr | Details
1. Tenements 3,120 Nos.
Population details
Sr. Details
1. Residential users 14,624 Nos

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006




Water consumption

Sr.  Description Quantity Unit
1. | Fresh water 1,316 m3/day
2. Recycled water (Flushing) 658 m?3/day
3. Recycled water (Gardening) 73 m?3/day
4, Excess treated water 675 m3/day
5. Total water requirement 1,974 m?3/day
Solid waste generation details
Sr. | Details Quantity Unit
Total solid waste 4,387 kg/day
1. Bio-degradable waste 2,632 kg/day
5 Non-Biodegradable waste + 1,755 kg/day
Inert waste
3. STP sludge 15 Kg/day
Energy requirement
Sr. | Details Unit
1. During Construction Phase 50 kVA
2. During Operation Phase
i) Connected load 4,973 kw
ii) Demand load 6,604 kW
Parking details
Sr. Details Unit
1. Cycle 7,076 Nos.
2. Two-Wheeler 7,076 Nos.
3. Four-Wheeler 328 Nos.
4, Total Parking area 17,988 m?2

Connectivity | Railway: Chinchwad Railway Station is 10.9 km from the
project site.

Airway: Pune Airport is 22.7 km from the project site.
Roadway: Hinjewadi Kasarsai Road is 2 Km away.

Location Plan attached as Annexure IV

of natural drainage systems? (Give
details on a contour map showing
the natural drainage near the
proposed project site)

1.3 | What are the likely impacts of the | The Township project is a well-planned activity which has resulted in
proposed activity on the existing | organized open spaces and green areas. The biodiversity in the area has
facilities adjacent to the proposed | increase due to the provided green areas.
site? (Such as open spaces, | Community cum recreational facilities have been developed hence no
community facilities, details of the | stress on the existing facility is anticipated.
existing landuse, disturbance to the
local ecology).

1.4. | Will there be any significant land The main reasons for erosion are overexploitation of groundwater, instable
disturbance resulting in erosion, slopes, landslides etc. The construction involved cutting and filling
subsidence & instability? (Details of | operations. The project involved construction of roads and development
soil type, slope analysis, of green areas, which reduced the chances of erosion and subsidence.
vulnerability to subsidence, Subsidence was not anticipated, as ground water were not be used as a
seismicity etc may be given). source of water supply.

As per seismic-zoning map of India, the project site falls under zone III.
Structural design is as per zone III.
1.5 | Will the proposal involve alteration The project was planned in such a manner that it did not alter the existing

drainage pattern of the area.

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006
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1.6 | What are the quantities of The project area required minor cutting and filling work. Excavation was
earthwork involved in the done for laying foundation and road construction work activity. The debris
construction activity-cutting, filling, and excavated top soil was stored separately and used for landscaping.
reclamation etc. (Give details of the | The construction debris was used for backfilling & levelling of the plot.
quantities of earthwork involved,
transport of fill materials from
outside the site, etc.)

1.7 | Give details regarding water supply, | Supply Source: Water supply during construction phase was from water
waste handling etc during the tanker
construction period. Storage: Water for construction had been stored in a tank constructed

temporarily at site

Waste handling: Sanitation facilities like toilet blocks and bathrooms
were provided for the construction workers and site staff and the sewage
generated was collected and treated in a septic tank.

1.8 | Will the low lying areas & wetlands No wet lands and low-lying areas on the site.
get altered? (Provide details of how
low lying and wetlands are getting
modified from the proposed
activity)

1.9 | Whether construction debris & No health hazards. Minor quantity of construction debris had been

waste during construction cause
health hazard? (Give quantities of
various types of wastes generated
during construction including the
construction labour and the means
of disposal)

generated which was used in backfilling and landscape.
Construction waste was utilized at site for road paving and plinth filling.

2. WATER ENVIRONMENT

2.1 Give the total quantity of water Detailed water utilization chart Enclosed as Annexure V
requirement for the proposed project
with the break up of requirements for
various uses. How will the water
requirement met? State the sources &
quantities and furnish a water balance
statement.
2.2 What is the capacity (dependable flow
or yield) of the proposed source of The water demand met from Local Authority
water?
2.3 What is the quality of water required,
in case, the supply is not from a Sr. Parameters Unit Drinking
municipal source? (Provide physical, water
chemical, biological characteristics
with class of water quality) 1. pH - 6.5-8.7
2. Colour (unit on Platinum - 5
Cobalt scale)
3. Odour - Unobjectionabl
e
4 Turbidity NTU 5
5 Total Hardness (as CaCOs) mg/I| 300
6 Chlorides mg/I| 250
7. Sulphates mg/I| 200
8 Fluorides mg/l 1
9 Nitrates mg/I| 45
10. Lead mg/I| 0.05
11. Arsenic mg/I| 0.01
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2.4 How much of the water requirement Treated water from Sewage treatment plant is reused for flushing in
can be met from the recycling of toilet and gardening purpose.
treated wastewater? (Give the details
of quantities, sources and usage) . .

Sr. Details Unit

1. Total sewage generated 1,579 m?3/day

2. Total STP capacity 1,600 m3/day

3 Treated water recycled for 658 m?3/day
’ flushing

4 Treated water recycled for 73 m?3/day
’ gardening

5. Sludge generation 15 kg/day

2.5 Will there be diversion of water from No diversion was anticipated.
other users? (Please assess the
impacts of the project on other
existing uses and quantities of
consumption)

2.6 What is the incremental pollution load Total sewage of about 1,579 m3/day is generated from residential
from wastewater generated from the buildings. The table below indicates the quality of raw waste water
proposed activity? (Give details of the before treatment.
quantities and composition of Parameters Values Units
wastewater generated from the
proposed activity) pH 7-8 mg/I

BOD 250 - 300 mg/I|

CoD 450 - 600 mg/|

O0&G 10-20 mg/I|

TSS 100-200 mg/I|
Mitigation measures: Generated sewage is treated in the Sewage
Treatment plant of capacity 1,600 m3/day. (1 no 650 m3/day & 1
no 950 m3/day)

2.7 Give details of the water requirements | Recharge pits have been provided for rainwater harvesting within
met from water harvesting? Furnish project area.
details of the facilities created.

2.8. | What would be the impact of the land There was no change in land use.
use changes occurring due to the
proposed project on the runoff The project has proper storm water drainage facility as per Storm Water
characteristics (quantitative as well as | Drain Remarks by concerned authority. No water logging issues have
qualitative) of the area in the post arisen due to this project.
construction phase on a long term
basis? Would it aggravate the
problems of flooding or water logging
in any way?

2.9 What are the impacts of the proposal Water supply during construction phase was from water tanker
on the ground water? (Will there be Water demand for the operational phase is met from Pune Municipal
tapping of ground water; give the Corporation.
details of ground water table, Rainwater harvesting is practiced for groundwater recharge, which
recharging capacity, and approvals has a positive impact on the ground water table.
obtained from competent authority, if
any)

2.10 | What precautions/measures are taken | To prevent degradation and maintain the quality of water source,

to prevent the run-off from
construction activities polluting land &
aquifers? (Give details of quantities
and the measures taken to avoid the
adverse impacts)

adequate control measures have been provided to check the surface
run-off, as well as uncontrolled flow of water into any water body by
following methods:
e Avoid excavation during monsoon season.
e Rainwater harvesting can serve as a solution to water problem
in worst case scenario.
Following methods can increase efficiency of rainwater harvesting and
recharging groundwater:
e Storm water line and RWH all along the periphery of plot to
prevent surface runoff.
Reduce and filter surface runoff.
e Use vegetated swales and depressions to reduce runoff.
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2.11 | How is the storm water from within During rainy season, after the rainfall some part of the rainwater
the site managed? (State the percolates into the ground and joins ground water table, a part is
provisions made to avoid flooding of retained as soil moisture, some part is lost in evapotranspiration and
the area, details of the drainage the remaining part overflows as storm water runoff. The quantity of
facilities provided along with a site runoff reaching the sewers or drains is considerable as compared with
layout indication contour levels) sanitary sewage

The project has proper storm water drainage facility as per Strom Water
Drain Remarks by concerned authority. No problem of water logging
due to this project will arise.

2.12 | Wil the deployment Of construction No, the deployment of construction labourers did not led to any
labourers particularly in the peak . ", ; .

- / s unsanitary condition. The construction labourers had been provided
period lead to unsanitary conditions A S . ;
. < h . with temporary shelter sheds within the project premises. Labour camp
around the project site (Justify with - : o . T -
roper was provided with drinking water and sanitary facilities. Housekeeping
prop . was done in labour camp on regular basis.
explanation)

2.13 | What on-site facilities are provided for | The Sewage Treatment Plant (STP) is designed to treat the raw waste
the collection, treatment & safe water generated from project
disposal of sewage? (Give details of STP details are attached as Annexure VI
the quantities of wastewater
generation, treatment capacities with
technology & facilities for recycling
and disposal)

2.14 | Give details of dual plumbing system Not applicable

if treated waste used is used for
flushing of toilets or any other use.

VEGETATION

3.1

Is there any threat of the project to
the biodiversity? (Give a description of
the local ecosystem with it's unique
features, if any)

There was no sensitive ecosystem present at site that was disturbed
by the project, as existing land use in surrounding area is Residential

3.2

Will the construction involve extensive
clearing or modification of vegetation?
(Provide a detailed account of the trees
& vegetation affected by the project)

No. There is very scanty vegetation of trees, grasses and shrubs along
with very common fauna prevalent elsewhere in the area.

3.3

What are the measures proposed to be
taken to minimize the likely impacts on
important site features (Give details of
proposal for tree plantation,
landscaping, creation of water bodies
etc. along with a layout plan to an
appropriate scale)

Green belt areas has been provided for the project. The green belt is
developed for control of pollution and aesthetic view of the project.

FAUNA

fish ladders etc. to mitigate adverse
impacts on fauna

4.1 Is there likely to be any displacement No. The site and its surroundings do not support any habitat for any
of fauna- both terrestrial and aquatic or | group of wild animals
creation of barriers for their
movement? Provide the details.

4.2 Any direct or indirect impacts on the No. There was no direct or indirect impact on the avifauna of the
avifauna of the area? Provide details. area.

4.3 Prescribe measures such as corridors, Since the project had not any adverse impact on fauna hence

mitigation measure not relevant

AIR ENVIRONMENT

5.1

Will the project increase atmospheric
concentration of gases & result in heat
islands? (Give details of background air
quality levels with predicted values
based on dispersion models taking into
account the increased traffic generation
as a result of the proposed
constructions)

The Project might result in negligible increase in the atmospheric
concentrations of gases due to D.G. operations (backup power only)
and the increased traffic. The project activity did not result in the
formation of any heat islands, as it does not involve any significant
change in the land use pattern or the concreting of areas.
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5.2 What are the impacts on generation of Diesel generator sets operated for back-up power supply are identified
dust, smoke, odorous fumes or other as the only major sources of gaseous and particulate emission. Impact
hazardous gases? Give details in of vehicular is not significant. SOz, SPM, NOx and CO emissions are
relation to all the meteorological expected due to fuel combustion in generator sets.
parameters.

5.3 Will the proposal create shortage of
parking space for vehicles? Furnish . .
details of the present level of transport Sr. Details Unit
infrastructure and measures proposed 1. Cycle 7076 No.
for improvement including the traffic !
management at the entry & exit to the 2. Two-Wheeler 7,076 1 No.
project site.

3. Four-Wheeler 328 | No.
4. Total Parking 17,988  m?
area

5.4 Provide details of the movement Internal roads, footpaths/ pedestrian pathways are within the
patterns with internal roads, bicycle residential project premises.
tracks, pedestrian pathways, footpaths
etc., with areas under each category.

5.5 Will there be significant increase in Considering the addition of vehicles due to the project with the existing
traffic noise & vibrations? Give details roads and vehicles plying on them, there has been marginal increase
of the sources and the measures in the noise levels but does not result in an impact.
proposed for mitigation of the above.

5.6 What will be the impact of DG sets & DG set will be used only in case of power failure.
other equipment on noise levels & The DG Sets are as per the guidelines laid down for specific noise
vibration in & ambient air quality emission standards. Measures shall be taken for reduction of noise by
around the project site? Provide details. | using acoustic enclosures.

AESTHETICS

6.1

Will the proposed constructions in any
way result in the obstruction of a view,
scenic amenity or landscapes? Are
these considerations taken into
account by the proponents?

The land use of the site is mainly residential. The project did not
result in obstruction of view, scenic amenity or landscape. However,
the buildings are developed in such a way that the organised open
areas and landscaped areas are at the centre so that all can enjoy
the green areas.

6.2

Will there be any adverse impacts from
new constructions on the existing
structures? What are the
considerations taken into account?

Internal roads, footpaths/ pedestrian pathway was developed within
the special township project.

6.3

Whether there are any local
considerations of urban form & urban
design influencing the design criteria?
They may be explicitly spelt out.

The project had been designed as per the Regional Planning DCR
PMRDA

6.4

Are there any anthropological or
archaeological sites or artefacts
nearby?

State if any other significant features
in the vicinity of the proposed site
have been considered.

No anthropological or archaeological sites or artefacts are found near
the site area.

SOCIO-ECONOMIC ASPECTS

on local communities, disturbance to
sacred sites or other cultural values?
What are the safe guards proposed?

7.1 Will the proposal result in any changes | No. Majority of the labour recruited were from local area and only
to the demographic structure of local minimal skilled workers were from outside, which was anticipated to
population? Provide the details. be very small and did not alter the existing demographic profile of the

area.

7.2 Give details of the existing social The Project comes in Residential area and has all basic infrastructural
infrastructure around the proposed facilities as schools, medical establishments, shops, etc.
project.

7.3 Will the project cause adverse effects No. The Project had positive impact on local communities.

Employment opportunities for skilled and unskilled workers were
provided.

Ministry of Environment & Forests, New Delhi.
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BUILDING MATERIALS

collection,
segregation & disposal of the garbage
generated during the operation phases

8.1 May involve the use of building The buildings have Sewage Treatment Plant, Rainwater harvesting
materials with high-embodied energy. systems, Solar hot water system, Solar lighting in common areas
Are the construction materials produced | and RG.
with energy efficient processes? (Give
details of energy conservation
measures in the selection of building
materials and their energy efficiency)

8.2 Transport and handling of materials Adequate mitigation measures were adopted. Construction equipment
during construction may result in with idling control technologies were used. Regular maintenance of
pollution, noise & public nuisance. What | the equipment’s was carried out. The construction activities were
measures are taken to minimize the carried out during the daytime only. The workers exposed to high
impacts? noise generating were provided with earplugs & earmuffs..

8.3 Are recycled materials used in roads Fly ash cement concrete was used. Typically, 20-25 % of fly ash was
and structures? State the extent of substituted in cement.
savings achieved?

8.4 Give details of the methods of The bio-degradable and non-bio degradable waste is segregated at

source of waste generation.
Total solid waste generation: 4,387 kg/day

maximise the potential for solar energy
devices? Have you considered the use
of street lighting, emergency lighting
and solar hot water systems for use in
the building complex? Substantiate with
details.

of the project. i )
Sr. | Details Unit
Total solid waste 4,387 kg/day
1. Bio-degradable waste 2,632 kg/day
5 Non-Biodegradable 1,755 kg/day
’ waste + Inert waste
3. STP sludge 15 Kg/day
9.1 Give details of the power requirements, | Source of power supply: MSEDCL
source of supply, backup source etc. DG Set is provided as emergency backup.
What is the energy consumption
assumed per square foot of built-up ) )
area? How have you tried to minimize Sr. Details Unit
energy consumption? . .
1. During Construction 50 KVA
Phase
2. During Operation Phase
i) Connected load 4,973 kw
ii) Demand load 6,604 kW
9.2 What type of, and capacity of, power DG Set is provided as emergency backup for lighting in common
back-up to you plan to provide? areas, lifts and fire pump etc.
Transformer: 9 nos. X 630 KVA & 1no 500 kVA (Oil type
Transformer)
DG Set: 1nos. X 500 KVA & 1 no x 125 kVA
9.3 What are the characteristics of the Single glazed glass provided for residential project.
glass you plan to use? Provide
specifications of its characteristics
related to both short wave and long
wave radiation?
9.4 What passive solar architectural The building structure are designed in such a way that solar water
features are being used in the building? | heating can be utilised maximum for day time.
Illustrate the applications made in the
proposed project.
9.5 Does the layout of streets & buildings We have provided solar water heating system.
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9.6

Is shading effectively used to reduce
cooling/heating loads? What principles
have been used to maximize the
shading of Walls on the East and the
West and the Roof? How much energy
saving has been affected?

Yes. Shading hds been effectively used to reduce the cooling loads.

9.7

Do the structures use energy-efficient
space conditioning, lighting and
mechanical systems? Provide technical
details. Provide details of the
transformers and motor efficiencies,
lighting intensity and air-conditioning
load assumptions? Are you using CFC
and HCFC free chillers? Provide
specifications.

Yes, rooms are so dimensioned that effective air conditioning can be
carried out. Public areas were cooled by natural ventilation. The
design of the building is such that maximum use of natural ventilation
can be achieved. The walls, roofs and openings were so designed that
influx of heat is minimum.

9.8.

What are the likely effects of the
building activity in altering the micro-
climates? Provide a self assessment on
the likely impacts of the proposed
construction on creation of heat island
& inversion effects?

Heat emission from the project can be from the following sources:
Heat absorbed from the concrete structures, heat generated from
equipments/ appliances, and due to increased population in the
project. However the heat generated was not be significant and
dissipated in the lush greens and open areas provided within. Hence
it concluded that the heat island effect has not be a concern for the
project.

9.9.

What are the thermal characteristics of
the building envelope? (a) roof; (b)
external walls; and (c) fenestration?
Give details of the material used and
the U-values or the R values of the
individual components.

U value in Watts/m? Kelvin

Watts/m? Kelvin

Roof 0.409

Wall 0.352 Watts/m? Kelvin

What precautions & safety measures
are proposed against fire hazards?
Furnish details of emergency plans.

The firefighting system compromise of hydrant system and portable
extinguishers. External yard hydrants are installed around all
buildings in the complex in galvanized steel fire hose cabinet (weather
proof). All external yard hydrants are at one-meter height from
finished ground level as per National Building Code. External fire
hydrants are located such that no portion of any building is more than
40 m from a hydrant, and the external hydrants are not vulnerable to
mechanical or vehicular damage.

If you are using glass as wall material
provides details and specifications
including emissivity and thermal
characteristics.

We have used glass for windows only. We have provided single clear
glass.

What is the rate of air infiltration into
the building? Provide details of how you
are mitigating the effects of infiltration.

The following measures adopted to mitigate the effects of infiltration:
e Aluminium windows with rubber gasket, so that the windows
are sealed, provided.
e Maximum day light and ventilation.

To what extent the non-conventional
energy technologies are utilised in the
overall energy consumption? Provide
details of the renewable energy
technologies used.

Non-conventional energy system is provided.
We have provided solar water heating system.

10.

Environment Management Plan

The Environment Management Plan
would consist of all mitigation
measures for each item wise activity
to be undertaken during the
construction, operation and the entire
life cycle to minimize adverse
environmental impacts as a result of
the activities of the project. It would
also delineate the environmental
monitoring plan for compliance of
various environmental regulations. It
will state the steps to be taken in case
of emergency such as accidents at the
site including fire.

Enclosed as Annexure VII
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Annexure 11

Area Statement

. Sector Area - | Sector Area - | Total Sector .
Sr. | Details R 22-28 R 29 area Unit
1, | rotal Sector 79,109 38,123 1,17,232 m?
area
FSI area 75,212 68,031 1,43,242 m?
Non FSI area 17,289 15,348 32,637 m?2
Total
4. construction 92,501 83,378 1,75,879 m?
area
Building configuration
Sr. | Building Name Number of floors Total No of Flats Population
(no.)
Sector 1
1 |Al P+G+7 64 320
2 | A2 P+G+7 96 480
3 |A3 P+G+7 112 560
4 | A4 P+G+7 112 560
5 | A5 P+G+7 112 560
6 | A6 P+G+7 112 560
7 | A7 P+G+7 176 704
8 | A8 P+G+7 176 704
9 |A9 P+G+7 160 640
10 | A10 P+G+7 160 640
11 | A1l P+G+7 112 560
12 | A12 P+G+7 96 480
13 | A13 P+G+7 80 480
Total 1568 7248
Club house G
Sector 11
14 | Al14 P+G+8 72 360
15 | A15 P+G+8 72 360
16 | Bl P+G+7 176 704
17 | B2 P+G+7 176 704
18 | B3 P+G+7 64 320
19 | B6 P+G+7 64 320
20 | B7 P+G+7 80 480
21 | B8 P+G+7 176 704
22 | C2 P+G+7 64 320
23 | C3 P+G+7 176 704
24 | C4 P+G+7 80 480
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25 | C5 P+G+7 80 480
26 | C6 P+G+7 80 480
27 | C7 P+G+7 64 320
28 | D1 P+G+7 64 320
29 | D6 P+G+7 64 320

Total 1552 7376
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Annexure -1

Environm*?ﬁ?arance

By Speed Post
No. 21-153/2008-1A -llI
Government of india

Ministry.of Environment and Forests
{I.A. Dlvision)

Paryavaran Bhawan,

; CGO Complex, Lodhi Road

New Delhi 110003

Dated: December 27,2006

To
Mr. Rahul R, Nahar
W/s Eiffel Infocity Pvt. Ltd.

125/6/7, Patil Plaza,
First Floor, Near Mitra Mandal Chowk,
Pune-411009

Subject:Environmental Clearance for construction of _proposed township
“Silicon Clty" at VIl.. Dattawadi, Tal. —Mulshi, Distt.- Pune,
Maharastra. ,

Sir,

} am directed to refer to your application seeking prior environmental
clearance for the above project under the EIA Notification 1994 as amended
on July 7, 2004. The above proposal has been appraised as per prescribed
procedure on the basis of the mandatory documents enclosed with the
application viz., the Questionnaire, EIA, EMP, Public Hearing proceedings
and the additional clarifications -furnished in response to the observations of
the Expert Appraisal Committee (EAC) constituted by the competent authority
in its meeting held on 13-14 October, 2008.

2. The project proponent is proposing for development of township
“Silicon City" at Vill.- Dattawadi, Tal. —-Mulshi, Distt.- Pune, Maharastra. The
project invalves development of township on a total plot area of 97.28 Ha. The
township will have 1000 plots which will be sold to individuals for construction
of bungalows. Total area for constiuction as per approved plan is 48.64 Ha.
Total water requirement will be 50 cu. m. /day and total wastewater generated
will be appx. 38 cu. m./ day. A common sewage treaiment plant will be
provided to treat sewage. The sclid waste generation will be 1.0mt/d. The
solid waste management will be entrusted to a private operator. However,
composting of biodegradable component will be encouraged.

3. The ElA report sybmitted along with the application predicts that the
impact of the project on the air-quality will be negligible. There will be slightly
adverse impact on air quality and soil quality during censtruction phase, There
will be no negative impact on water quality of the receiving water body during
construction as well as operation phase. There will be positive impact on land
use pattern due to landscaping ‘and greenbelt development. Plantation of
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trees and development of recreational area, surrounding area will have
positive impact on overall land use.

4. The EAC after due consideration of the relevant documents submitied by
the project proponent, responses to the publlc concerns expressed during the
public hearing and additional ciarifications furnished in responss to its
observations have recommended the grant of environmental clearance for the
project mentioned above' subject to compliance with the -EMP and other
stipulated conditions. Accordingly, the Ministry hereby accords necessary
- environmental clearance for the project subject to the strict compliance with
the specific and general conditions mentioned below:

PART A- SPECIFIC CONDITIONS

l. *~ Construction Phase

i All required sanitary and hygienic measures should be in place before
starting construction -activities; and to be maintained throughout the
construction phase.

i, Soil and ground water samples will be tested to ascertain that there is

ne threat to groundwater quality by leaching of heavy metals and other toxic
contaminants.

iii, A First Aid Room will be provfded at the project site both during
construction and operation of the project.

iv, Adequate drifking water and sanitary facilities should be provided for
construction workars at the site. The safe disposal of wastewater and sotid
wastes generated during the construction phase should be ensured.

V. Disposal .of muck including excavated material during construction
phase should not create any adverse effects on the neighboring communities

and be disposed off taking the necessary precautions for general safety and
health aspects of people. ' '

i, Diese! ppwer generating sets used during constructlon: phase should
be of “enclosed type" toprevent noise and should conform to rules made
under Environment (Protection) Act 1986, prescribed for air and noise
emission standards.

Vil Ambient noise levels should conform to residential standards both
during day and night when measured at boundary wall of the premises.
Incremental pollution loads on the ambient air and noise quality should be
closely monitored during-construction phase.

vili  Vehicles hired for bringing constructicn material at site should be in
good condition and should have valid “poliution under check"(PUC) cerificate
and to conform to applicable air and noise emission standards.
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,

ix  Construction spolis including bituminous material and other hazardous
-materials must not be -allowed to contaminate watercourses and the dump
sites for such material must be secured so that they should not leach into the
ground water.,

X - Any hazardous waste generated durin‘g construciion phase should be
disposed of as per applicable Rules & norms with necessary approvals of the
Maharashtra State Pollution Gontrol Board

xi Regular supervision of the above and other measures for moniioring
should be in place all through the construction phase so as to avoid
disturbance to the surroundings.

"I Operation Phase

The environmental clearance recommended to the project is subject to the
specific conditions as follows:

i. Necessary permission of competent authority shall be taken to store
diesel in the premises for operation of DG set.

ii. Diesel power generating sets proposed as source of back up power for
lifts and commion area illuminhation should be of "enclosed type” and conform

_ to rules made under Environment (Protection) Act 19886, prescribed for air and
noise emission standards as per CPCB guldelines. Exhausts should be
discharged by stack, raised to 4 meters above the rooftop.

iii. During nightﬁme"‘the nclse levels maeasured at the boundary of the
building shall be restricted to the permissible levels o .comply with the
prevalent regulations.

iv.  Noise barriers should be provided at appropriate locations so as to
ensure that the noise.levels do not exceed the prescribed standards.

v, Weep holes in the .compound walls shall be provided to ensure natural
- drainage of rainwater in the catchment area.

vi. . The sewage freatment plants should be certified by an independent
expert for efficiency as well as adequagy and should submit a report in this
regard to the Ministry before the project is commissioned for operation. The
wastewater should be treated to tertiary level and after treatment reused for
flushing of toilets and gardening, Discharge of treated sewage, if any, shall

conform fo the norms & standards prescribed by Maharashtra State Pollution
Control Board.

vi.  Qil & Grease frap shall be provided to remove oil and grease from the
- surface run off and suspended matter shall be removed. in a settling tank
before its utilization for ralnwater harvesting.

(V8]
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viii, The solid waste generated should be properly collected & segregated.

Wet garbage should be composted and dry/inert solid waste should be
disposed of for land filling.

ix  Any hazardous waste inciuding biomedical waste should be disposed of
as per applicable Rules & norms with necessary approvals of the Maharashtra
State Pollution Control Board.

X The green belt design along the periphery of the plot shall achieve
attenuation factor conforming to-the day and night noise standards prescribed
for residential land use. The open spaces inside the plot should be suitably
landscaped and covered with vegetation of indigenous variety.

xi  Ihcremental pallution loads on the ambient air quality, holse and water
quality should be periadically menitored after commissioning of the project.

xii. The ground water levels and its quality should be monitored regularly.

xiil. . A Report on the energy conservation measures should be prepared
incorporating details about building materials & technology, R & U Factors efc
and submitted to the Ministry in three months time.

xlv. The values of R-& U~for the building envelope should meet the
requirements of the hot & humid climatic location. Details of the building
gnvelope should be worked out and furnished in three months time.

PART - B. GENERAL CONDITIONS

0 The environmental safeguards contained in the EIA Report should be
implemented in letter and spirit.

i) . Provision should be made for the supply of kerosene or cooking gas
and pressure cooker to the laborers during construction phase.

i) All the laborers to be engaged for construction works should be

-screened for health and adequately treated hefore the issue of work permits.

iv) 6 monthly knonitorlng reports should be submitied o the Ministry and
its Regional Office.

5. Officials from the Regional Office of MOEF, Bhopal who would be
monitoring” the implementation’ of environmental safeguards should be- given
full eooperation, facilities and documents./ data by the project proponents
during their inspection. A complete set of all the documents submitted to
MoEF shoulid be forwarded to the CCF, Regional office of MOEF, Bhopal.

6. Inthe case of any change(s) in the scope of the project, the project would
require a fresh appraisal by this Ministry.
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7. The Ministry reserves the right to add additionat safeguard measures
subsequently, if found necessary, and to take action including revoking of the
envirooment clearance under the provisions of the Environment (Protection)
Act, 1986, to ensure effective implementation of the suggested safeguard
measures in a time bound and satisfactoty manner.

8. All other statutory clearances such as the approvals for storage of
diesel from Chlef Cantroller_of Explosives, Fire Department, Civil Aviation
Department (if required), CRZ Regulations ete. shall be obtained by project
proponents from the compatent authorities,

9. A copy of the environmental clearance letter would be marked fo the
local NGO(s), If any, from whom suggestion/representation were received at
the time of public hearing.

10. The project proponent should advertise in at least two local
Newspapers widely circUlated in the region, one of which shall be in the
vernacular language informing that the project has been accorded
environmental ¢learance and copies of clearance letters are available with the
Maharashtra State Pollution Control Board and may also be sesn on the
website of the Ministry of Environment and Forests at http://imww.envior.nic.in.
The advertisement should be made within 7 days from the day of issue of the
clearance letter and a copy of the same should be forwarded to the Regional
office of this Ministry at Bhopal.

11. These stipulations would be enforced among others under the
provisions of the Water (Prevention and Control of Pollution) Act, 1974, the Air
{Prevention and control of Pollution) act 1981, the Environment (Protection)
Act, 1686, the Public Liabllity {Insurance) Act, 1991 and ElA Notification,2006.
12. The project authonty wilt enter in to MOU with all buyers of the property,
flats/shops etc. to ensure operat:on and maintenance of the assets handed
over to the soclety formed by the residents/owners of the buildings.

~.

(K.C. RATHORE)

Additional Diractor (1A}
rathore2?@yahoo.com
Tele: 24368526

Copy to: -

1. The Secrstfary, Department of - Environment, Government of
Maharashtra, New Administrative Building, 15" Floer, Opp Maniralaya,
Mumbal.

2, The Member Secretary, Maharashtra State Pollution Controf Board,
Kalptaru Point, 3™ " Flocr, Near Sion Circle Opp. Cine Planet Cinema.
Sion(E), Mumbai.

3. The CCF, Regional Office, Minisiry of Environment & Forests, Bhopal.

4. 1A - Division, MOEF, New Delhi - 110001,

5. Guard file.

(¥, C. RATHORE)
Additional Director (IA)
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Application for Environmental Clearance 1 or Re.:id 2antial Project “Xrbai Hinjewadi Special Township”

Annexure III

Master Plan

XRBIA - HINJEWADI

MASTER LAYOUT - SECTOR R22 TO R29

FRODUCED BY AN AUTODESK EDUCATIONAL FRODUCT

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006




Application for Environmental Clearance 1 or Re.:ic2ntial Project “Xrbai Hinjewadi Special Township”

Annexure IV

Location Plan

Untitled Map

Write a description for your map.

Legend

@ Hinjawadi Hills

&o Hinjewadi

9  Kalukaimata Temple
@ Xrbia Garden

Google Earth

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006



Water utilization Statement

= population x 135

Application for Environmental Clearance 1 or Re.:i {4 2ntial Project “Xrbai Hinjewadi Special Township” ‘

Annexure V

Total water budget (Dry Season) 1974
Fr;zhu:::ier Recycled water
1316 731 <€
(I:-I:::::t N(::::tua'::n Gardening Vehicle washing
1316 658 73 o
¢ Garden area As per need
Loss Sewage
L generation
395 1579
Loss Treated Water
water recycled
158 1421 [ 731
v 37%
Sludge | o
675
Dry Season Wet Season
Total water budget 1,974 1,974
Fresh water requirement 1,316 1,316
Human contact 1,316 1,316
Non-human contact 658 658
Gardening 73 15
Vehicle washing 0 0
Losses (total) & sludge 568 568
Sewage generation 1,579 1,579
Treated water 1,421 1,421
Water recycled 731 673
Excess connected to drainage line 675 733
% recycled 37 34

Rounded offto Integer values

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006
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Application for Environmental Clearance 1 or Re.:iu ntial Project “Xrbai Hinjewadi Special Township”

Annexure VI

Sewage Treatment Plant

Calculation for STP Capacity:

Total Estimated population: 14,624 no.

Total water demand: 19,742 m3/day

Total sewage generation: 1,579 m3/day

STP Capacity: 1600 m3/day (2 no of STP provided having capacity 1 no 650 m3/day & 1 no 950 m3/day)

The expected characteristics of raw sewage and treated sewage are given below-

Sr. Parameters Raw Sewage Treated Sewage
1 pH 6.5-7.5 7.0-8.5
2 Suspended Solids 100 - 200 mg/I <10 mg/I
3 BOD (3 days 28°C) 280 - 350 mg/I <20 mg/I
4 coD 500 - 600 mg/! <30 mg/!
5 Oil & Grease 30 - 60 mg/I -

Expected Treatment:
e The Sewage from the building along with waste would be treated in sewerage treatment plant

e The sewerage treatment plant shall be designed to treat combined sewage (i.e. soil and wastewater). The
treatment plant shall be compact type with minimum 2.4 m headroom above maximum water level (platform
level) for maintenance. The process of treatment shall be divided into three parts
(a) Primary Treatment
(b) Secondary Treatment
(c) Tertiary Treatment

e The treatment shall be extended aeration with Activated Sludge Process. The air shall be distributed through

diffused aeration system single coarse bubble and fine pore diffusers. After the tertiary treatment, treated effluent
is used for landscape irrigation & toilet flushing purpose.

Units and its function

Name of the Unit Purpose
Bar Screen Chamber For removing unwanted floating materials
Equalization Tank To even out the flow variations, and continuous uniform mixing operations with

coarse bubble.

Aeration Tank Activated Sludge Process for developing the bacterial culture, which stabilizes
the waste aerators.

Secondary clarifier/Plate settler To separate out the solids from the treated sewage, and to separate clear
supernatant water, Clarifloculator has been proposed with flash mixer to add
coagulant to allow more settlement of fine particles.

Intermediate Tank To collect the supernatant clear water from the settling tank for further
treatment.
Filter Press A Sludge holding tank has been provided with filter press for dewatering

sludge. Sludge cakes shall be used as manure.

Pressure Sand Filter To filter out minute suspended solids if any in the treated water.

Activated Carbon Filter To remove color and Odor if any in the filtered water.

Final holding tank To collect the final treated water from the outlet of Activated carbon filter for
reuse

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006
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STP Flow Sheet

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006



Application for Environmental Clearance 1 or Re.:i¢ ential Project “Xrbai Hinjewadi Special Township” ‘

Annexure VII

Environmental Management Plan during Construction Phase

Sr. Environmental
Components

Predicted
Impacts

Probable source
of Impact

Mitigation Measures

Remarks

Construction phase

1. Ambient Air

Negative impact

Dust emissions

Dust reduction measures

Impacts are

Quality inside construction | from excavation, such as road watering. temporary during
site premises. No air emissions from Periodic maintenance of construction phase.
negative impact machinery and construction equipment. Impacts has been
outside site. other construction Use of good quality fuels. | confined to short

activities at site. Use of Personal distances, as coarse
Protective Equipments particles will settle
within the short
distance from
activities.

2. Noise Negative impact Noise generated Use of well-maintained Temporary impacts
near noise from construction equipment. Heavy during construction
generation activities and construction activity phase. No blasting
sources inside operation of limited to day- time or other high noise
premises. No construction hours only. Use of noise activities
significant impact equipment and DG mufflers in and envisaged.
on ambient noise sets construction vehicle. Use
levels in the of earplugs/muffs by
surrounding area. construction staff.

3. Water No significant Surface runoff from | Silt fences to reduce run- | Labour has
negative impact. project site. Qil/fuel | off Secondary employed to reduce

and waste spills. containment and dykes in | size of labour

Improper debris material storage areas. camps. No

disposal. Discharge | Sewage treatment in perennial surface

of sewage from septic tanks. water resource

labour camp. adjacent to site. No
excavation work is
carried out.

4. Land Minor negative Excavation, Reutilization and -

impact

Construction
debris, waste from
labour camp.

recycling of construction
debris. Waste from labour
camps is collected and
composted on site. Non
compostable waste is
transported to landfill
site. Topsoil is conserved
and used for landscaping
in functional phase.

5. Aesthetics

Minor negative
impacts

Construction
activities and
Excavation

The impacts has been
compensated by
extensive tree plantation
and gardening in the use
phase.

Short term impact
restricted only in
the initial stages of
construction.

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006




Application for Environmental Clearance 1 or Re.:i'. 2ntial Project “Xrbai Hinjewadi Special Township” ‘

Environmental Management Plan during Functional Phase

Environmenta Predicted Probable Source of . .
Sr. Mitigation Measures Remarks

| Components Impacts Impact
Functional phase
1. Ambient Air Minor Particulate and gaseous Use of low sulphur good fuel | 200 kVA DG set

Quality Negative emissions from DG sets Periodic maintenance of DG used.

impact and vehicle movement sets. Use of CNG/LPG as a
fuel encouraged.

2. Noise Minor Noise from vehicle Housing of DG sets in -
negative movement and buildings with appropriate
impact operation of diesel acoustics. Traffic
inside generator sets during management measures to
premises. power failure. reduce noise. Appropriate

trees which act as noises
barriers planted in the
premises and along
roadside.

3. Water No Oil/ fuel and waste spills | Sewage water is treated Recycled water is
significant in vehicle parking area. and recycled. Rainwater used for gardening
adverse Discharge of sewage. harvesting and recharge of flushing purpose.
impact Discharge of groundwater aquifer is

contaminated storm proposed. Good

water housekeeping and storm
water management
followed.

4. Land No negative | Storage and disposal of Treatment and reuse of Segregation of dry
impact solid wastes. Discharge sewage water. Integrated and wet garbage is

of sewage. Fuel and waste management and done before
material spills. spill control plan. Dry disposal.
garbage is sent for recycling
and wet garbage is
composted.

5. Biological Overall Habitat disturbance Green spaces inside the Landscaping help
Positive premises help to in reducing any
impact compensate the earlier adverse impacts

effect from vegetation. on air and noise
Landscaping and extensive quality.
plantation in the premises.

6. Socio-economic | Overall Increased job -- Positive and long-
positive opportunity in term impact
impact household maintenance

and ancillary services.
Traffic Pattern No The complex is likely to Traffic Management
7 significant add moderately to the practises is employed.
’ Impact traffic flow considered Adequate parking space

during peak hour.

provided in the premises.

Ministry of Environment & Forests, New Delhi. Prior Environmental Clearance Notification 14.09.2006
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Minutes of 137" SEAC-3 meeting scheduled on 29th, 30th & 31st March, 2022 through Video Conference

15. PP to ensure that RG required is as per the norms and should be on Mother Earth. PP to submit
the details of plantation.

16. PP to submit Carbon footprint analysis with mitigation measures.

17. PP to carry out noise modelling and with mitigation measures proposed.

18. PP to also refer standard ToR published by MoEF vide order dated 10/04/15 in addition to above

Decision-

After deliberations, committee decided to recommend the TOR for the said project with above
points.

*khkhkkhikkk

22. | P-22 | SIA/IMH/MIS/72260/2022 Application for Environment Clearance of Residential
project “Riverfront” (formerly known as Megacity) on
plot bearing Gut No. 1(p), 3(p) at Village Bebadohal,
Taluka Maval, District Pune by Xrbia North
Hinjewadi Developers Pvt. Ltd.(hereafter called as
Project Proponent (PP) — Applicant)t

Representative of PP Mr. Veer Bharti was present during the meeting along with

environmental consultant M/s. Mahabal Enviro Engineers Pvt. Ltd. It is noted that, the PP has
submitted the application for prior Environmental clearance for total plot area of 26,415 m2,
FSI area of 27,933 m2, Non FSI area of 18,492 m2 and total BUA of 46,425 m2.

Brief information of the proposal is as below:

1 | Proposal Number SIA/MH/MIS/72260/2022

2 | Name of Project Residential project “Riverfront” (formerly known as
Megacity) on plot bearing Gut No. 1(p), 3(p) at
Village Bebadohal, Taluka Maval, District Pune

by Xrbia North Hinjewadi Developers Pvt. Ltd.

3 | Project Category 8(b) Townships and Area Development Project
4 | Type of Institution Private
5 | Project Proponent Name Mr. Veer Bharti
KoulsAuthorized
Person

Address First Floor, Mantri House, 929,
Fergusson College Rd, near
Dnyaneshwar Paduka Chowk, Pune,
Maharashtra 411004

Tel 02066858659

Secretary, SEAC-3 Chairman, SEAC-3
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Mobile 9960400259
Email ID | veerkouls@xrbia.com
6 | Consultant Name Mahabal Enviro Engineers Pvt. Ltd.
Address Plot F-7, Road 21, MIDC Wagle
Estate, Thane West - 400604
Tel 022 25823154
Mobile 9821127972
Email ID mahabal.thane@gmail.com
Accreditation | QCI/NABET/ENV/ACO0/21/1967
no.
7 | Applied for Expansion in Environmental Clearance
(Violationproject)
8 | Details of previous EC Govt. of Maharashtra vide Letter No. SEAC-III-
2013/CR-244/TC-3 on 31.03.2015
9 | Location of project Gat No. 1(p), 3(p) of village Bebadohal, Taluka Maval,
District Pune
10 | Latitude and Longitude | 18%41°38.40”N
73°38°52.83”E
11 | Total Plot area (m?) 26,415
12 | Deductions (m?) 3,962
13 | Net Plot Area (m?) 22,453
14 | Proposed FSI Area (m?) | 27,933
15 | Proposed Non FSI Area | 18,492
(m?)
16 | Proposed Total BUA area | 46,425
(m?)
17 | TBUA (m?) approved by | 45,757.20
Planning Authority till
date
18 | Ground coverage (m®) & | 5007 m”i.e.19%
%
19 | Total Project Cost (Rs.) 60 crore
20 | CER as per NA
MoEF&CCcircular
dated
01/05/2018
21 | Details  of

Secretary, SEAC-3

Page 112 of 175

Chairman, SEAC-3
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Building Building Name Configuration Flats Height
Configuration (no.) (m)
Al (earlier B7) Po+8 floors 96 26.55
A2 Po +11 floors 132 35.40
Bl Po +7 floors 56 23.65
B2 Po +7 floors 56 23.65
B3 Po +7 floors 56 23.65
B4 Po +8 floors 64 26.55
B5 Po +8 floors 64 26.55
B6 Po +9 floors 72 29.50
Cl Po +9 floors 71 29.50
C2 Po +9 floors 72 29.50
Club house Ground 4.2
Total 739
22 | Total number of 739 nos.
tenements
23 | Water Budget
Dry Season Wet Season
Fresh water (in m*/day) 325 325
Recycled water 162 162
(Flushing)
Recycled water 20 10
(Gardening)
Total water requirement 487 487
24 | Water Storage Capacity for Firefighting/ UGT (m°)
Firefighting 150 m*/day 150 m*/day
(Underground water
tank)
Firefighting (Overhead 10 m*/day 10 m*/day
water tank)
Excess treated water 168 m°/day 183 m°/day
25 | Source of water
26 | Rain Water Harvesting (RWH)

i) Size and no of RWH | No RWH tank
tank(s) and Quantity
i) Quantity of recharge | 15 Nos.

pits proposed

Secretary, SEAC-3
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Chairman, SEAC-3
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27

Sewage and waste water Demand

1) Sewage generation in
KLD

390 m®/day

ii) STP technology

MBBR STP technology

iii) No. and Capacity of
STP

380 m*/day

28

Solid Waste Generated in the Pre-Construction & Construction phase:
i) Dry waste No waste generates from the project
i) Wet waste No waste generates from the project

iii) Construction Waste
generation

No waste generates from the project

Phase: (Demand

29 | Solid Waste generation in operation Phase:
Type Quantity | Treatment/ disposal
i) Dry waste 650 kg/day | Handed over to Local Body
i) Wet waste 975 kg/day | Treated in OWC
1ii) Hazardous waste NA | NA
iv)Biomedical waste Negligible | Negligible
(If applicable)
V) E Waste Negligible | Negligible
vi) STP Sludge (dry) 4 kg/day | Dried sludge is used as manure
30 | Green Belt Development
Req .RG area (m?) 2641.50
Provided RG area 2663.91
Additional garden / 3336.09
paved area
Existing trees on plot 357 No.
Number of trees to be NA
planted
No of trees to be cut NA
Number of trees to be NA
transplanted
31 | Power requirement
1. Source of powersupply | MSEDCL
2. During Construction 50 kVA

Secretary, SEAC-3
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Chairman, SEAC-3
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Load)

3. During Operation 2,337 kKW
phase (Connected
Load)

4. During Operationphase | 1,795 kW
(Demand Load)

5. Transformer 3no. X600 kVA
6. DG set 1 no. X 200 kVA
7. Fuel Used Diesel
32 | Detail Energy saving
Sr. | Energy Conservation Measures Quantity
1. | Overall energy saving 20%

33 | Environmental Management plan budget during Construction phase

Sr. | Type Details | Cost (Rs. In Lacs)
1 Air Environment NA NA
2 Site Sanitation& NA NA
Safety

3 Environmental NA NA
Monitoring

4 Disinfection NA NA

5 Health Check up NA NA
Total NA NA

34 | Environmental Management plan budget during Operation phase

Sr. | Component Details Capital cost Operational
No Rs. In Lacs and
maintenance
cost (Rs. In
Lacs/yr)
1 Storm Water Storm Water
Drainage is 35 5.2
provided
2 Sewage Sewage
Treatment plant Treatment Plant 35 8.7
Secretary, SEAC-3 Chairman, SEAC-3

Page 115 of 175



Minutes of 137" SEAC-3 meeting scheduled on 29th, 30th & 31st March, 2022 through Video Conference

1744

litigations  w.rt.  the

project and project
location if any.

of 380 m*/day
3 Rain Wgter 4 04
Harvesting
4 Swimming pool 0 0
5 Solid waste 15 1.5
6 Green belt
development
7 Energy saving 20.6 0.6
8 Environmental 0 3
Monitoring
10 | Water Treatment o5 6.2
Plant
Total 134.6 25.6
35. | Parking
36 | Details of Court cases / |yes

Deliberations:-

PP informed that earlier Environmental clearance was obtained on 31.03.2015 for total
construction area of 42,671 m2. The actual construction done on-site has a different building
configuration, than mentioned in EC (the configuration has been changed in the vertical
direction). The excess area constructed over and above sanctioned in EC is 3,755 m2 . The total
covered built-up area constructed to the date is 46,425 m2, vis-a-vis area approved in the EC of.
42,671 Sg.m. PP accepted that Violation has been done out by PP. Since there was no provision
of regularisation of violation cases the application was not submitted. However MoEFCC came
out with office memorandum dated 28.01.2022 mentioning the procedure to be followed in case
of violation already done. Accordingly PP applied for Terms of Reference for the changes/

Secretary, SEAC-3
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Chairman, SEAC-3
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addition / variation in total covered built-up construction area, on 16.02.2022. The case was
discussed on the basis of the documents submitted and presentation made by the proponent. All
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social
aspects were examined. The proposal is appraised as category 8(b) B1.

The office memorandum dated 28.01.2022 mentions SOP in clause no 10 and sub clause no (i)
mentions that * without prejudice to any other consequences, action to be initiated under
section 15 read with section 19 of the Environment (Protection) Act, 1986 against all
Violations.

It is not clear that who will initiate the action under section 15 read with section 19 of
Environment (Protection) act 1986. In violation cases the committee feels that proper procedure
shall be laid down based on the of OM issued by MoEFCC. However Step 3 mentions about
appraisal under EIA notification, 2006, the sub clause B (i) mentions about procedure of TOR to

be issued in Violation cases.

Decision-

Considering above the application is submitted for further guidance in violation cases

*hkkhkhkkkikik

23. | P-23 | SIA/IMH/MIS/72296/2022 Residential project — “Xrbia Hinjewadi Special
Township” - Sector R 22 to R28 and Sector R 29 at
S. Nos. 38/2 and others, Village Nere - Dattawadi,
Taluka - Mulshi, District — Pune M/s. Xrbia
Hinjewadi Developers Private Limited. (hereafter
called as Project Proponent (PP) as Developers —
Applicant).

Representative of PP Mr. Veer Bharti Kouls was present during the meeting along with
environmental consultant M/s. Mahabal Enviro Engineers Pvt. Ltd.

It is noted that, the PP has submitted the application for prior Environmental clearance
for total plot area of 1,17,232 m2, FSI area of 1,43,242 m2, Non FSI area of 32,637 m2 and
total BUA of 1,75,879 m2.
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Brief information of the proposal is as below:

1. | Proposal No. SIA/MH/MIS/72296/2022
Residential project — “Xrbia Hinjewadi Special Township”
. - Sector R 22 to R28 and Sector R 29 at S. Nos. 38/2 and
2. | Name of Project others, Village Nere - Dattawadi, Taluka - Mulshi, District
— Pune by Xrbia Hinjewadi Developers Private Limited
Project Category 8(b) B1
4. | Type of institution Private
Name Mr. Veer Bharti Kouls
Authorized Person
Address First Floor, Mantri House, 929, Fergusson
College Rd, near Dnyaneshwar Paduka
5. | Project Proponent Chowk, Pune- 411004, Maharashtra
Tel 02066858659
Mobile 99604 00259
Email ID veerkouls@xrbia.com
Name Mahabal Enviro Engineers Pvt. Ltd.
Address Plot F-7, Road 21, MIDC Wagle Estate,
Thane West - 400604
Tel 022 25823154
6. | Consultant Mobile 98211 27972
Email ID mahabal.thane@gmail.com
Accreditation | QCI/NABET/ENV/ACO/21/1967
no.
7. | Applied for Environmental Clearance (Violation)
8. | Details of previous EC EC letter vide File no. 21-153/2008-1A-111 dated
' P 27.12.2006 granted by Government of India, MoEF
_ _ Sector R 22 to R28 and Sector R 29 at S. Nos. 38/2 and
9. | Location of the project | others, Village Nere - Dattawadi, Taluka - Mulshi,
District — Pune
. . 18°60°38.58” N
10. | Latitude and Longitude 73°69°01.53" E
, Sector Area — R 22-28: 79,109 m?
11. | Total Plot Area (m") | Sector Area— R 29: 38,123 m’
Total Plot Area: (R-29, R22-28): 1,17,232 m?
12. | Deductions (m?) Nil
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Sector Area — R 22-28: 79,109 m?

13. | Net plot area (m?) Sector Area — R 29: 38,123 m?
Total Plot Area: (R-29, R22-28): 1,17,232 m?
Proposed FSI area (m?) | FSI area — Sector R 22-28: 75,212 m?
14. FSl area — Sector R 29: 68,031 m?
Total FSI area: 1,43,242 m?
Proposed Non FSl area | Non FSI area — Sector R 22-28: 17,289 m?
15. | (m? Non FSI area — Sector R 29: 15,348 m?
Total Non FSI area: 32,637 m?
Proposed TBUA (m?) | Total BUA area — Sector R 22-28: 92,501 m?
16. Total BUA area — Sector R 29: 83,378 m?
Total BUA area — Sector (R-29, R22-28): 1,75,879 m?
Total Built up area Total BUA area — Sector R 22-28: 92,501 m?
17. | (m?) approved by Total BUA area — Sector R 29: 83,378 m?
" | Planning Authority till | Total BUA area — Sector (R-29, R22-28): 1,75,879 m?
date
18 Ground coverage (m®) | 17,987.63
&%
19. | Total Project Cost (Rs.) | Rs.347 Crore
CER as per MoEF&CC | -
20. | circular dated
01/05/2018
21 Details of Building
" | Configuration:
Sr. | Building Configuration Total No of Flats Population Height (m)
Name (no.)
Sector R-29
1 |AlL P+G+7 64 320 24.75
2 | A2 P+G+7 96 480 24.75
3 | A3 P+G+7 112 560 24.75
4 | Ad P+G+7 112 560 24.75
5 | A5 P+G+7 112 560 24.75
6 | A6 P+G+7 112 560 24.75
7 | A7 P+G+7 176 704 24.75
8 | A8 P+G+7 176 704 24.75
9 | A9 P+G+7 160 640 24.75
10 | A10 P+G+7 160 640 24.75
11 | All P+G+7 112 560 24.75
12 | Al12 P+G+7 96 480 24.75
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1730

13 | A13 P+G+7 80 480 24.75
Total 1,568 7,248
Club house G+l 8.70
Sector R-22-
28
14 | Al4 P+G+8 72 360 27.5
15 | A15 P+G+8 72 360 27.5
16 | Bl P+G+7 176 704 24.75
17 | B2 P+G+7 176 704 24.75
18 | B3 P+G+7 64 320 24.75
19 | B6 P+G+7 64 320 24.75
20 | B7 P+G+7 80 480 24.75
21 | B8 P+G+7 176 704 24.75
22 | C2 P+G+7 64 320 24.75
23 | C3 P+G+7 176 704 24.75
24 | C4 P+G+7 80 480 24.75
25 | C5 P+G+7 80 480 24.75
26 | C6 P+G+7 80 480 24.75
27 | C7 P+G+7 64 320 24.75
28 | D1 P+G+7 64 320 24.75
29 | D6 P+G+7 64 320 24.75
Total 1,552 7,376
22. Total tenements 3,120 nos.
23.
Dry Season (in m°/day) | Wet Season (in m°/day)
Fresh water 1,316 | Fresh water 1,316
Recycled 658 | Recycled 658
Water Budget (Flushing) (Flushing)
Recycled 73 | Recycled 15
(Gardening) (Gardening)
Total Water 1,974 | Total Water 1,974
requirement requirement
Waste water 1,579 | Waste water 1,579
generation generation
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24,

Water Storage Capacity for
Firefighting / UGT

25.

Source of Water

Pune Municipal Corporation (PMC)

26.

Rainwater Harvesting
(RWH)

7 no. of Recharge pits
Recharge pits size: 2m x 2m x 2m

27.

Sewage and waste water

Sewage generation: 1,579 m®day
STP Capacity: 1,600 m®day

28.

Solid Waste Management
during Construction Phase

Not applicable

29.

Solid Waste Management
during Operation Phase

Type Quantity Treatment / disposal
(kg/day)

Dry waste 1,754 Handed over to Local Body

Wet waste 2,632 Treated in OWC

30.

Green Belt (m?)

Total RG area (m?) : 11,876 m?

31.

Power requirement:

Source of Power Supply: MSEDCL

32.

Details of Energy saving

33.

Environmental Management
plan budget during
Construction phase

Not applicable

34.

Environmental Management
plan Budget during
Operation phase
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Chairman, SEAC-3
Page 121 of 175

1731



1750

Minutes of 137" SEAC-3 meeting scheduled on 29th, 30th & 31st March, 2022 through Video Conference

35. | Parking

Details of Court cases / Yes
36. | litigations w.r.t. the project
and project location if any.

Deliberations:-

PP informed that “Xrbia Hinjewadi Special Township” (formerly known as Silicon City) is a
residential project at Sector R 22 to R 28 and Sector R 29 located at S. No. 38/2 and others. The
project has received an Environment Clearance from Government of India, on 27.12.2006 for the
Plot area of 97.28 ha (9,72,800 m2 ) and Total Construction Area of 48.64 ha (4,86,400 m2 ) in
the name of “Silicon city” by Eiffel Infocity Pvt. Ltd. Application for Environment Clearance
was submitted to SEIAA through SEAC, Maharashtra on 02.12.2011. An agreement was done
with Xrbia Hinjewadi Developers Private Limited for development of sectors R-22 to R-28 and
Sector R-29 on 20.07.2012. A separate application for Environmental Clearance was submitted
to SEIAA through SEAC, Maharashtra for development of sectors R-22 to R-28 and Sector R-29
on 12.06.2013. The total construction of around 17.5 ha (1,75,879 m2 ) was completed for
residential sectors (R -22 to R-28 and R-29) in the year 2016-2017 against the 48.64 ha (4,86,400
m2 ) . The part occupancy certificate was obtained on 07.11.2016 and 27.01.2017 and complete
occupancy certificate was received on 01.02.2017. « The project was handed over to the society
and registration was done on 11.09.2017. PP accepted the violation has applied for Terms of
Reference and Environment Clearance (Fresh Case) for the changes/ addition/ variation in total
covered builtup construction area that occurred and executed in the project under violation as per
Office Memorandum (OM) for identification and handling of violation cases under EIA
Notification 2006 a Standard Operating Procedure (SOP) on 07.07.2021 and Office
Memorandum dated 28.01.2022. Since there was no provision of regularisation of violation cases

the application was not submitted. However MoEFCC came out with office memorandum dated
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28.01.2022 mentioning the procedure to be followed in case of violation already done.
Accordingly PP applied for Terms of Reference for the changes/ addition / variation in total
covered built-up construction area. The case was discussed on the basis of the documents
submitted and presentation made by the proponent. All issues relating to environment, including
air, water, land, soil, ecology, biodiversity and social aspects were examined. The proposal is
appraised .

The office memorandum dated 28.01.2022 mentions SOP in clause no 10 and sub clause no (i)
mentions that “ without prejudice to any other consequences, action to be initiated under
section 15 read with section 19 of the Environment (Protection) Act, 1986 against all
Violations.

It is not clear that who will initiate the action under section 15 read with section 19 of
Environment (Protection) act 1986. In violation cases the committee feels that proper procedure
shall be laid down based on the of OM issued by MoEFCC. However Step 3 mentions about
appraisal under EIA notification, 2006, the sub clause B (i) mentions about procedure of TOR to
be issued in Violation cases.

Decision-

Considering above the application is submitted for further guidance in violation cases

*khkhkhhkkkk

31% March, 2022

24. | P-24 | SIA/IMH/MIS/70950/2018 | Proposed Expansion in Environment Clearance of
"Centre for Perfect Health" at Village Wahangaon,
Taluka Mawal, District Pune, Maharashtra. By
Maharishi Vedoddharak Foundation and Maharishi
Vedic Healt.

Representative of PP Mr. Giridhari Kale was present during the meeting along with

environmental consultant M/s. Mahabal Enviro Engineers Pvt. Ltd.

It is noted that, the PP has submitted the application for prior Environmental clearance
for total plot area of 8,43,415 m2, FSl area of 1,62,577 m2, Non FSI area of 4,066 m2 and total
BUA of 1,67,048 m2.
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o AQUA TECH
ENGINEERS

Shriman Society, S. No. 1/4 B, Karve Nagar,
Pune - 411 052. Tel. : 25423731 Telefax : 25423284

01stDec- 2018

WORK COMPLETION CERTIFICATE

THIS IS TO CERTIFY THAT THE WORK AWARDED BY XRBIA
HINJEWADI DEVELOPERS FOR “XRBIA- HINJEWADI” SITE ADDRESS

HINJEWADI, PUNE - 412101 FOR SUPPLY ERECTION AND COMMISSIONING OF
SEWAGE TREATMENT PLANT FOR 700 KLD.

ERECTION HAS BEEN COMPLETED BY AQUA TECH ENGINEERS

FOR AQUA TECH ENGINEERS

AUTH. SIGN
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BKYIR LOSKAR
EFFICIENCY.INTEGRATED

Q s <
o
e Deliver POV

This is to certify that 200 KVA DG set (Model No -KG1-200WS1/200kva) supplied to Xrbia
Developers Pvt. Ltd. , Near Hinjewadi , Village- Dattawadi Nere, Pune, meets the noise limit &
emission norms as per “ENVIORNMENT PROTECTION RULES, 1986” & CPCB norms as
applicable at the time of sale.

DG. Set Model No.- KG1- 200WS1/200KVA

DG Set Serial No.- 22-12-2014/1400121

DG Set Type Approval Certificate 10.-ARAI/DGTA/KOEL/KG1- 200WS1/2014/453
Engine Type — 6SL1500TA.G2

Engine Sr. No.- F6.9620/1420134

Noise limit <75DB (A) at 1 meter

Manufactured by - Kirloskar Oil Engines Ltd (KOEL)

Thanks & Regards,

Amney Generator

ildi i i -411 030
Office : Flat No. 102, Ratnadeep Building, 180 Navi Peth, Sha!strl Road, Pune
;Ll%h.: 020-24539092 / 24530757 Fax : 020-24539092 Mobile : +91 9822500273
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GREEN AMNEY GENERATO

v W 3

: We'mor N
RIRLOSKAR Authorised Dealer for KOEL Green Gensets @ Deljver PO
EFFICIENCY.INTEGRATED

This is to certify that 125 KVA DG set (Model No ~-KG125WS2 ) supplied to Xrbia Developers Pvt.
Ltd. , Near Hinjewadi , Village- Dattawadi Nere, Pune, meets the noise limit & emission norms as
per “ENVIORNMENT PROTECTION RULES, 1986” & CPCB norms as applicable at the time of
sale.

DG. Set Model No.- KG125WS2

DG Set Serial No.- KGPL/12-13

DG Set Type Approval Certificate no.-ARAI/DGTA/KOEL/RGPL/2357
Engine Type — 6R1080TA

Engine Sr. No.- 6H3552/1201706

Certificate No.- ARAI/MOEF/DGTA/KOEL/F3/2008-34

Noise limit <75DB (A) at 1 meter

Manufactured by - Kirloskar Oil Engines Ltd (KOEL)

NN LA L~

Thanks & Regards,

Amney Generator

Office : Flat No. 102, Ratnadeep Building, 180 Navi Peth, Shastri Road, Pune - 411 030
Ph.: 020-24539092 / 24530757 Fax : 020-24539092 Mobile : +91 9822500273




